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Oil Cess (Abolition) Bill 1986

to the textile policy, concession amounting
to Rs. 31 crores by way of reduction in
the import duty has been given and
because of these concessions, there is a
little demand for the colton within the
country. The demand has come down.
The Birla Textiles and the Century Mills
in Bombay have gol the maximum profit
by purchasing cotton at the lower rate
and exporling the same {0 countries like
" Russia and America where there is terrific
demand for the cotton cloth and colton
garments. They are .earn'ng a lot and
over and above you are giving them con-
cession in export duty. “But the cotton
growers and the workers are suffering.
The principle is all right, in that the
multiplicity of cess is removed. You are
including this in the coming Budget which
will bé brought forward in this House
after 4 days. You are muking this
sugges ion and you say it is good for the
ocotton growers.

[Translation)

MR. SPEAKER : You should
some initiative in this direction. -

[English}

DR. DATTA SAMANT : The hon.
Minister has not mentioned about the
function of this Bourd and thc procure-
ment systems and all that. Those people
are all corrupt. The farmers pever get
anything. In Maharashtra the farmers
are suffering a lot. They have been agi-
tating. The growers and the workers are
the worst sufferers and such a type of
piecemeal and small suggestions given here
and there are not acceptable to me. Let
the_ Government come out with some
positive measures 50 that the workers and
the farmers may be benefited. But in the
present policy, you are giving all these
concessions to the textlic owners.

take

15.00 hrs.

For the modernisation scheme Rs. 750
crores are given. What for 7 The same
owners who have ruined literally the eco-
pomy of the country by makiog the mill
sick are getting this benefit. = Rs. 1500
crores spent in the gick mills, that is be-
cause of the textile mill owners. That is
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the figure given. To seeve these mull
owners, agiin you are giving Rs. 750
crores for the coming 5 years for moder-
nisation and the benefits of modernisation
ar¢ going to the top people in the dities.
Therefore, while expressing my views on
this Bill, 1 strongly protest and object
such type of policies of the Government
and theréfore, instead of having such a
piecemeal discussion, I appeal 1o the
Government saying that it is high time
you have to re-think and re-model the
textile policy. I think it has lite:ally
ruined the workers and farmers of this
count'y. Why are you furthering the
interests of such textile owners by g.ving
them cheap cotfon 7 They are all muani-
pulating the accounts, which is not going
to help. Therefore, I ospose such a type
of piccemeal legislation of this House.

15.02 hrs.

DISCUSSION ON THE STATEMENT
MADE BY THE MINISTER OF
HOME AFFAIRS RE : SITUATION
IN PUNJAB

[English]

MR. SPEAKER : Now we take up
discussion under Rule 193—To raise a
discussion on the statement made by the
Minister of Home Affairs in the House og
24th February 1987, regarding situation ia
Puniab. !

PROF. MADHU DANDAVATE
(Rajapur) : Sir, where is the Hime
Maipister ?

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS AND
MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHR1 P. CHIDAMBARAM) : Soriy, I
am not visible.

MR. SPEAKER : He was too white !
(Interruptions)

PROF. MADHU DANDAVATE : I do
not want to raise the issue. The Home
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" Minister who made the Statement should
have been here.

SHRI P. CHIDAMBARAM : He is
replying in the Rajya Sabha. He will be
here in 10-15 minutes. The other House
is also debating this issue. He is now on
his legs,

. PROF. MRDHU DANDAVATE : I am
happy, Sir, he will come back with elders.

MR. SPEAKER : Yes, Sir, on the
elderly advice. ‘

(Interruptions)

MR. SPEARER-: I wanted to say some-
thing, but now I won't because the Pro-
fessor is going to say something. You
carry on, Mr. Mohanty.

SHRI BRAJAMOHAN MOHANTY
(Puri) : Sir, I pay my glowing tribute to
the'#‘

PROF. MADHU DANDAVATE : You
have revealed the official secret.’ .

MR. SPEAKER : No, Sir, I have not
revealed the secret. Only the contents of
the envelope have been said.

SHRI BRAJAMOHAN MOHANTY :
8ir, 1 am paying my glowing tribute Lo the
political leaders and social workers who
have sacrificed their life in Punjab to up-
hold the cause of Indian secularism. 1
also pay my glowing tribute to the police-
men who have sacrificed their life in their
struggle against religious fundamentalism.
Mr. Barnala, the Chief Minister of Punjab,
has emerged as a hero in our struggle
against religious fundamentalism, and an-
other person is the Prime Minister, Mr.
Rajiv Gandhi, for his effeort, if you re-
member it, i new yielding the result, and

you find now there is a different atmos-

phere. Otherwise Punjab would have
been in a civil war...(Inferrupttons). When
the Constituent Assembly was constituted,
would you call it a beginning or when the
dharma yudh slogan was raised, was it the
beginning ? So, let us not go for the
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beginning, but I appreciate and I congra-
tulate the Prime Minister of India for his
bald step and initiative to give succur. I
know there are some forces in the country.
At times they criticis: Rajiv Gandhi for
his effort.

Sir, another thing...(Inferruptions). Do
you want a reply ?

SHRI NARAYAN CHOUBEY (Midna-
pore) : Lon't get derailed.

(Intetruptions)

SHRI BRAJAMOHAN MOHANTY :
The issue that we are fighting is nota
regional issue., It is pot an issue which
is confined to Punjab alone. All over the
country we have to fight against the reli-
gious fundamentalism. It is not the reli-
gious fundamentalism of Sikhs, but ¢ is the
religious fundamentalism of Hindus,
Muslims and Christians that we have to
flight. Perhaps the struggle which took
place in Europe 200 or 300 years ago,
we are pow fighting that. Not only in
India, but all over South-East Asia and
even in Egypt and other parts of the
world various countries are confrontipg
these religious fundamentalist forces. It
is a story of saga.

Sir, religious fundamecntal’sm is
inter-linked with conservutism. Those
forces which are opposed to chunges are
out to give a twine, a religious twine to
the body polity and we must be very
careful about it. Apother thing is, it
requires a national upsurge. It should
not be a partisan consideration which
should influence the issue. It depends
upon the political leadership of this
country. . I don’t think that a military
solytion is possible. Some poltical
parties are suggesting that there should be
Army rule in Pupjab. My answer would
be, it is not the real answer to the
problem. It requires a popular movement
mobilisation all over the country against
religious fundamentalism and that trend is
visible in the aclion of the Chief Minister
of Punjab and that should be kept up.
I am happy that the Home Minister is
taking .the initiative to have a national
upsurge all over the country.
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1 would like to tell you that so Fur as
Sikhism is concerned, it is not a regional
phenomenon. When
Siogh desired to offer Kohinoor diamond
to Lord Jagannath, it was not a regional
approach. When Guru Gobind Singh had
the five Piaras, one of them came from
Orissa and others from various parts of
thc country. Sikhism .itself is not a
regional phenomenon. It is a mpational’
phenomenon and tbat is why, my submis-
sion would be, all over the country, that
should be (he upsurge among the Sikhs,
non-Sikhs and everybody against the Sikh
fundamentalism, Hindu fundimentalism
and Muslim fundamentalism, wherever it
may be and whatever character it
may take. :

Now, so far as the Akali is concerned,
it hcs helped us in three ways. One thing
is that they are nationalist forces,
democratic forces and moderates., Why
are they called modcrates'? It is because
the exiremists charact rise them as
moderates. They are moderates because
they are nationalists and they are opposed
to rcligious fundamentalism. They are
called moderates, and they have been-
consolidated. And a prepaganda is going-
on all over the world by the terrorist
- elements that the minorities have been
suppressed in Punjab., That has been
nullified by the clections. It is not only
that. But it has established the vitality
of our system, when the Central Govern-
ment is under the rule of Congress Party,
Punjab should go to Opposition. There
is no problem. That is the:vitality of
the democratic system of Irdia.

1 would pl:ce before you ancther thing.
Now, Badal, Tohra, Amarendra Singh
group say—I do not know where they say,
they say inside the chamber--they are also
nationalisis and they do not want division
of I'unjab from India; they believe in
unity and integrity of this country. -My
submission is, who can prevent them from
converting themselves into nationalists ?
I do not want to dig the past, Let them
come forward openly, declare and work
for the hational unity and integrity and

“woirk agajnst the forces which are out to
- disrupt the democracy, the democratic

Maharaja  Ranjit
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set up in Punjab. We are going to
welcome if they do so and the nation will
be bhappy to be with them. Oiherwise,
they have no place in body polity.

Now, T am coming to anothgs aspeci.
So far as punjub day-to-day events are
concerned, so many innocent people have
becn killed, are being killed every day and
because of that, there has becen some
restlessness all over the country. My
submission would be, so far as terrorism
is concerned, it always iovolves a
long-drawn fight. It cannot be eliminated
evernight. As Ribero said caregorically,
it will take time and it has taken time.
Everywhere, wherever the fight against

terrorism or religious fundamentalism has

been engaged, it is a time-taking process.
But on this my submission would be, the
entire natiom must stand behind Ribero,
stand behind the Chief Minister of Punjab
and stand behind the Prime Minister to
suppress and eliminate the disease from
body polity.

Another thing which T would point out
is, so far as this Punjab episode is
co.cerned, it is not a national phenome-
non only but it has international implica-
tions. I submit that there is too much
internationul interference inside Purjab.
I was going through the yesterday’s paper
One of the American Sepators hus
charged that so far as our military
exercises in the DPakistun Border is
concerned, it was done only to supress
the sikhs. - They huve made a  very
interésting analogy.  Urfortunately,
pobody from the Indian Embassey was
present in the hearing. It needs to be
contradicted,

There is another aspect. . Tle former
of America in India
Mr. Barress had observed that so far as =
the Khalistan movement is copcerred, it
is a pational lLberation movement like
Puorto Rico. Is it a national liberation
movement 7 You know about the
Sarbat Khalsa resolution. Tt should not
be Jost sight of. Some of the American
Senators are supporting the terrorists in.
Punjab. If anybody wishes, I will give
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the names of those who have been praised
in the Sarbat Khalsa resolution,

Another part of the story is that the
CIA is funding and supplying weapo..ry
to the terrorists in Punjab in various
ways—clandestinely directly and
indirectly, This matler has to be checked
up by the Home Minister.

So far as Pakistan is concerned, tho
Home Minister’s’ state ent  does not
categoricully suy anything bcecause we
want our relationship 10 be improved
with Pukistan. [ wduld like to ask a
question in tlis regard. Arc they really
extending their helping hand 1o suppress
terrorism in Punjub ? Excues me. My
peisonal view is that they never do that.
Only in this month ian the Dhaka
Conference 1L.t. Gen.. Akhram Khun,
representing the Pakistan Government,
has declared that they have a special
relationship with India. What is that
special relationship ? .~ That means to see
and thuart out Indian hegemony and to
compete with India. That is the special

relationship which he has made recently— -

I think it may be before 15 days.
Naturally, what does it indicate ? Does
it indicate that Pakistan will cxtend its
helping hand to us ?

There ig one more aspect.  Pakistan is
imparting training to the sikh extremists.
That bad been establishel. Now, General
Zia-ul-Hagq, the military H ad of Pakistan,
has visited I1.:dia. He was kind enough
to give us the package deal. But my
submission would be that whatever may

be the deal, whatever may be inside the

deal it will never work out. Pakistan’s
only purpose is to weak n India, to
defeat India and to sce th.t India is
divided, They forget that Pakistan is
itself su(Tering more confrontationist and
divisive forces inside their country. Take
the instance of Kaurachi riots. If you
take the number of people Kkilled in
Punjab during the last two years, it will
be almost egual to the number of people
who were killed in Karachi in one single
incident recently. They should take pote
of this. 1 would like to say ihat Pakistan
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should come to terms with India and
should cooperate and eliminate terrorism
not ouly in India but alsy in Pakistan.
Teriorism is cmerging as an interpational
phenomena.  All must cooperate  and
work together to eliminate terrorism.

I would like to come to another aspect,
As far as the swatement of the Home
Minister is concerned, I would iovite his
attention to one thing. There has been
seizure of documents from the terrorists.
What is the motive behind the terrorists ?
How do they want to manipulate it 7.
Some docuinents seized from the leading
terrorists indicate that there was a
detailed plan and strategy of the militant
group. The document reveuled pluns to
kill two Sikhs and luter own responsi-
bility on behalf of Shiv Seaa and Balidani
Jatha. The document also revealed plans
to kill Nihangs and hold Shiv Sena
responsible for that,

Their only purpose is (o create a

~condition in which Punjab is divided

between Hindus and Sikhs and some of
them are manipulating this situation.
They are conspiring to"see that Punjab is
divided. They  want dommunal division
not only in Puwjub, but all over the
country. That is why, my submisson is
that the Hlome Minister should be very
careful about this and the nation should
be alerted that such piojaganda should
not be taken seriously and we must stand
united to fight against the terrorism.

Some sirong sleps are necessary. Many
things have been debated in this respect.
1 would urge upon the Home Min-ster to
see whether the people who are openly
convassing for the disintegration of the
country are entitled to be the citizens of
this country. I would say that their
citizenship rights should be withorawn
fortbwith. They should not bewllowed
to work against the unity and integrity of
this country and at the same time take
all the advantages as citizens of this
cauntry.

Communal parties have done a lot of
mischiel. The country has been parti.
tioned by thcm. Now fresh attempts
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have been made to further disintegrate this
countrS. Should we allow them t& flourish
in this country ? We shou'd consider ban-
ning all the communal parties so that our
system can grow with health and vigour,

The time has come when the Govern-
ment should positively act to sec that the
religions places are not used for political
conspiracy ahnd for political purposes.
We have the experiencz of Blue Star. We
have seen how the Barnala Government
have thrown out tenitories Now again,
I am to!d that almost all the Gurudwuras
in Punjab are under the control of (erro-
rists, wherefrom all mischicfs have been
initiated. We must be very very careful
about this. If rossible, the matter
should be examined in consultation with
other political partiec and definite steps
should be taken to see that religious
places arc not used as places of political
conspiracy and political activitics.

Another aspect that I would suggest is
that the diplomatic move must be expedi-
ted ta see that Pakistan or USA or any
other foreign country do not indulge in
the activity of helping the terrorists either
directly or indirectly if they mean friend-
ship and cordial relationship with us.

As the Home Minister has rightly ini-
tiated, the process of mobilising the publ ¢
opinion should be expedited all over the
country. .The public op.nion should be
mobilised with the involvement of all the
political partics, irrespective of their idco-
logical differerces. We must unite on
this issue and work together to create
public opinion against the religious funda-
mentalism and communalism,

[ ] ’
Please do bpot look at me Sir, I am

concluding. About the weaponry that is
being seized, absolutely we huve no infor-
mation as to from which countiy they
have beea coming, from which country the
torrorists are gelting those weaponry, It
must be checked up whether it is coming
with the connivance of that particulur
Goveroment or it is coming clandestinely.
The nation should pe enlighteped about

in Punjab

th's aspect so that we know who is our
friend and who is our foe. '

Sir, since you are no! prepared to beor
with me, the list word of mine would be
let there be a spirit of unity and integrity
ull over the country generated through the
cfforts of everyone.

MR, SPEAKER :I was just looking
at you because 1 was listening 1o you
intently,

PROF. MADIIU DANDAVATE: So

'you were catching bis eye as a Speaker.

MR, SPEAKER : Sometimes it has got
to be done like that,

SHRI SAIFUDDIN CHOWDIIARY
(Katwa) ; Sir, this is for the first time
that 1 take part in th's debate on Punjab
with some positive development at sight.
This development consists of two vital
clemcnts. One is the growing effort to
mobilise the masses and the second is the
courageous stand tuken by the Chief
Minister, Shri Barnala and a large section
of his party mcmbers.

About the first thing I must say that
the question of mobilising the masscs
actively agoinst the terrorist furces wus

long over-due and it is not that what we

want 1o achieve in this respect has been
achieved to the extent that is required.
Yet a beginning has been made and all
the politic:l parties have come to an
agreement to take up the campaign for
the unity and integii'y of the country and
tight aginst the divisive forces understand-
ing the gravity of the situation that the
whole country is facing today.

In this, I must say, that all who have
come to this agreement will have to parti-
cipate fully and will have to see that each
and eveiyone of their party member
should take active part in this compaign
Merely speeches would not suffice in the
present situation. The masses would: be
required to be mobilised to resist the
terrorists’ altacks and some kind of thrust
may be required to be given (0 them and
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we should not be lacking in that respect
also. From the side of our party we
dec’are that we wiil be with everybody
who will take up this task and try to iso-
late and defeat the terrorist forces in
Punjab.

Secondly what T must say is that too
much dcpepdence on the adminisirative
side of this situation has really not proved
effective at all. The problem is a politi-
cal pioblem and it requires a political
solution. We all egree to tl at but again
some two days ago I sew 2 headline in the
newspapers that Constitution will be
amended.

SHRI BASUDEB ACHARIA (B.n-
kura) : Why ?

SHRI SAIFUDDIN CHOWDHARY :
May be it is required to combat terrorism?
I do not know whether absence of any
Constitution amendment s hindering the
fight against terrorism. So I felt like
lavghing on such a statement,.,
(Interruptions) What 1 am trying to say
is that insistence on these aspects of the
problemm has not helped us and will not
help vs in the future. I must support Mr.
Ribeiro who is fighting there. He said
that police would be more active if people
are active. Ile named some political
party—I do not want to name —what they
should have done that they have not done,
But we take the responsibility’ on our
shoulders that we and all the political
parties have not liked up to the expecta-
tions.

Now, Sir, about the second thing, the
stand teken by the Chief Minister and
majority of the party members has proved
that what we have been demanding that
politics has (o be separated from religion
is the most important ‘and immediate
requirement of the day. Everybody is
siying so. How are we going to do it ?

- The facts bave proved that even a reli-
pious man tike Barnala had to take a cer-
tain position which we are commending.
It is proved that if we fail to practice
secularism fully, ihen surely religion will
be used by the enemies of cur country
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and’ imperialists’ agents. So, those who
have ref® religion in their hcarts, they
should understand that they should not try
to meddle in politics end politicat leaders
also should not to meddle with reli-
gion. That is what I am saying. Now
one honourable Member has said about
our secular fight agiinst fundamentalism.

Now, Sir, may I quote what Mr. Zia,
President oi Pakistan has said ? I read it
perhaps in the Teleeraph. Zia said that
we are a little backward. But we are
forward. In what context he said, 1 do
not know.

AN HON. MEMBER : Shah Bano...

SHRI SAIFUDDIN CHOWDHARY :
There is some lberal provision in the
Bill. May be about the BMl we enacted.

MR. SPEAKER :1{as he read about
Turkey ? (...Interruptions...)

SHRI SAIFUDDIN CHOWDHARY :

‘Now, Sir, the real thing is whether we are
. really going to practise true secularism in

our country. I am not taking much time,
I want to understand the po.nt to its true
gravity, We all are saying that we have
to consolidatec the secular forces in
Punjab. We all stand by their side. 1In
ihat, I must say, the Central Government
can play a positive rolc by implcmenting
the Punjab accord. You may siy that so
many provisions of the Punjab accord
have been implemcnted but there is
_obvious non-implementation. They may
claim but nobody believes that. I do not
know how you are going to convince
pzople but there are the obvious points if
non-implementation and you hrve to take
care of those particular points and see
that the accord is implemented fully,
That will go a loog way to consolidate
the forces of secularism and to mobilise
the masscs in fighting against the terrorist
forces and anti-national forces. That will
create a genuine perfidy in the minds of
the people. So, that is another very
important point that 1 wanted to make.

The other point I wanted to make is
that at this particular juncture where yoy
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can see some ray of hope, I think, there
should not be any pational political party
who would demand somethiag that would
really jeoparsise the particular devetop-
ment that is taking place. Everybody is
entitled to hold a rally and all that is very
good. But now at this particular juncture,
if you demand army tule, or you demand
President's rtule, that is really going to
warsen the situation. That should not be
dose. In this I must say that when we
can see some positive development, and
we h.ve seen reports earlier also that the
outside elements, the imperialists, would
try to disturb this particular development.
There may be an altempt to desperately
strike at different areas. At that time
also, we should not lose our patience and
should not just see certain things ina
stray manner. We must see things in
their proper perspective and see clearly
what the terrorist forces or the anti-
national forces want, we should not fall
into any trap and see that this tvpe of
situation does not occur. We must take
note of these three or four points and
move in the right direction and stand by
the ma-.ses. They have shown that they
are for the country, for the unity of the
country ; they are against fundamentalism,
and they are pe:ce loving. People have
shown that during the elections and
during Longowal convention. It is a
heroic deed that they are doing and we
should not lose sight of it. We have been
provided with an opportunity and we must
make (he best-use of it. With these words,

1 conclude my speech.

PROF. N.G. RANGA (Guntur) : Mr.
Speaker, Sir, 1 welcome the trend of this

debate and I am very glad that my hon. -

fiiend, who just now spoke for the
Communists (Marxist), his taken a very
constructive line in his spcech. I would
like to remind him, however, that only
this morning in the statement made by
Sardar Buta Singh, the position of the
Goveroment has been made very clear
indeed that they wish to extend whole-
nearted and fecomplete support to Barnala
Government and they appreciate the
courageous stand, fortunately succesful
stand, that he bus taken at this juncture.

in Punjab

Therefore, he need not entertain any such
fears at all in regard to the atmosphere
sought to be created by certain political
elements also that there might be President’s
rule in the offing. But at the same tims,
we must also be very careful to expect the
Punjab Chief Minister to play his role on
the other side of this cobnstructive
approach, and that is, just as we should
pot think in terms of President’s rule
things, he should also, as also his suppor=
ters, 'should not try to out-herod Herod
himself and then begin tc mouth the
demands that are being raised by certain
people, the wrong demands, the unpatrio-
tic and impossible demznds that are being
raised by his opponents, the so-called

- Akalis, not the Akali Party, and making

it more and more difficult for the Central
Government to implement this accord and
strengthen the atmosphere of mutual
friendship, national integration and har-
mony.

At the same time, let me confess having
made a mistake in supporting at that time
Master Tara Singh and others in their
fight for separation and creation of this
dangerous geographical area into a politi-
cal entity. We made a very great mistuke
and 1 hope we wouid not repeat such mis-
takes hereafter, and then think of linguis-
tic unity and the rest of it. Years ago I
was in favour of it. Even now I have no
objectton " provided the people living,in
one particular linguistic area and having
their own State do not try to create
trouble for the neighbouring States, just
because they have got some minority
speaking their language. It has hdippened
recently on the West Coast where my
friends have burnt their fimgers very badly.
We have also burnt our fingers. Every-
body has done that. Let us be forewarned
in regard to that, '

MR. SPEAKER : The only problem is
that we do not learn from history.

PROF. N.G. RANGA : Seventy-five or
one hundred thousand acres of land to be
g.ven to Harayana—what is all that I do
not understand ? What does it matter if a
few thousands of Hindus remain there
claiming to 8speak not Gurmukhi, but
Hindi only. We have got to get over this
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kind of madness. 1 have been trying to
argue with my friends from Haryana but [
could not carry conviction with them, Al
this trouble in Punjab is a warning to us
all over India not to play with this kind
of disrupiive elements and disruptive
forces.

It is not high time for us to, come to
realise what we failed to realise when we
agreed to have that wretched Puaitition,
i.e. we should have bad a sepuraie and
different political system of ruling our-
selves in regard to our border States ? We
foiled then and we paid a bitter price so
far as the North Eastern Frontier 1s con-
cerned. In opr enthusiasm, we did not
realise that from Kashmir right down to
Rajasthan we would have a border
trouble, Now we have had the border
trouble. Therefore, these areas have got
to be given a separate statement. In these
places we should not try to enjoy this very
costly luxury of having the British pateern
of parliamentary system where one party
goes on saying ‘yes’ and another party
thinks it proper for itself to say ‘no’ all
the time. This is a disruptive force.

Therefore, we should begir to think in
terms of what is known as the “Panchayat
System’. We did think of it and we
ealled it ‘Gandhian’. Later Jayaprakash
N rain flited with it. Now so many of
us also have been talking about all party
government aod coalition government,
Now the situation in Punjab brings it to
the fore., You handed it over and it is
true that the Akali Party got a majority.
ls that any reason that the Akali Party
should have forfled a Cubinct only of its
own party members ? Is it not open to
them and would it not have been states-
man like on their part to have invited the
other people also to come into partners
ship on a pro rata basis ? Why should we
not make an experiment with this kind of
a system ? Not only here, but it can done
there in Mizoram also and the duy after
tomorrow in Arunachal and Assam and in
various other places too. Cachar people
zre having a bad time in Assam ; and in
so many places it is going on.

(Interruptions)
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Even if you must enjoy the loxury of
one party ruling’ and all other parties
being kept in the opposition all the time,
blocking each other's progress, would it
not be wise on our part to begin to make
an experiment if not in (he heartlund of
India, at least on the border areas so that
we can have an all-party government ?
In Haryana and in Punjab, you con
certainly have an experiment in this
direction. In this way we may be able to
strengthen ourselves to fight those elements
and forces moviog in the direction of
disruption.

SHRI DINESH GOSWAMI
(Guwahati) : You should influence the
Prime Mnister to accept this view.

PROF. NG. RANGA : I (o. not
want to takec much time of the House.
But at the same time I want that our
friends givc some thought 10 these things
How else can we go about it ? There i.o;
Mr. Badal. He was here as a Minister
to start wih and Mr, Barnala was his
chela. When he went over as Chicf
Minister, Barpala was his very favourite
nominee bere as a colleague of my friend
Prof. Dandavate, as the Agriculture
Mnister. We all liked them and they
too loved each other. Now power came
in the way.

PROF. MADHU DANDAVATE :
Their love was pot blind.

PROF. N.G. RANGA : Power '

separated them. It has poisoned their
relationship.

But ure we going to keep Mr. Badal
all the time in jas) 2 The British thought
that they were going to keep us in jail for
cver and ever, but they had to relcase ys
Similarly, ,Mr. Badal would have to be
rcleased either the day after tomorrow or
the day after that. Then, is he (o be
kat in poiitical exile 7 1s he not (o be
given  an  opportunity to make his
consiructive  contribution ? We must
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think on thuse lines. Bring them ail
together. Today, they are chemies ;
tomorrow, they can be friends. Enemies
today for the sake of power; tomorrow,
they may be friends in their co-operative
effort to strenglhen India’s unity and
patiiotic feelings. On thcse lincs, 1 want
Mr. Barnala also {0 begin to maove.

Then there is the guestion of those
Jodhpur prisoners. Everybody goes on
s:ying in Punjab, from all sides, release
them and release them. We have Do
objection to release them.{ I for one have
no objection in releasing them. But at
the same time, there is the quustion of
discipline. Defence forces h.ve their
own esprit de corps. They are not

like us.

MADHU DANDAVATE :

PROF.
They are not the defence people.

PROF. N.G. RANGA : They are
much betier behaved. They have a sense
of unity'among themselves. They would
not like their discipline to be played
with. And it seems in the manner in
which thosé misguided young fellows had
done at that most unfortunate juncture
of our npational life, 1 would like to
make an appeal to the Prime Mimisier,
the Home Minister and the  Defence
forces behind them to think about it and
try to release them as soon as possible
and remove these wretched thorns out of
our body politic, please Sir, without at
the sametime upsetting the defence forces’
sens= of unity; sence of discipline ; sense
of esprit de corps and with their consent
we shou'd be able to do this. The
sooner, the better. Then better relation
would comé to prevail in Punjab.

Then there ate these terrorists. Who
are they 7 Are they all Indians ? 1 do
not know. Are they all Indian minded ?
I do not know. Are there no outside
forces behind them ? One of those great
mea: wcere here with us. We  were
hob-nobbing and we have no objection.
We have got to learn to embrace each
other and at the sametime negotiate, I do
oot koow at what stage ; in what manner
any kind of negotiations have beea carried

in Punfab

on or initiated yesterday or day before 7
But certainly, effor:s have got to be made
tc improve our relations with Pakistin
and yet let us not forget the fundament.l
forces that bave kept India and Pakistan
apart and that ure likelyto keep them
apart also. There are fundamental
elements—social as well as political— on
this side as well as on that side, wer ‘ng
against euch other, creating troubles
betwecn us. We must be able to over-
come all these things, It is not a

© one day’s solulion_, one day’s problem. but

nevertheless, it is the problem that is
facing our country all the time and we
cannot forget that serious problem.

It is only Pakistan ? Behind Pakistun,
how muny. other countries, fiom the
West, from the East and from other s des
are th re 7 Therefore, it is high t:me
that we all get together. My hon. friend
—the communist friend~—has said, these
efforts should have been made much
earlier. I agree with him. Bul some
efforts were made. The freedom fighters’
peace march had taken place there in .
Punjab. Our own Sunil Dutt has also
developed that mood. There is another
Saint Thapa Apte also from Maharashira,
who marched from Kanyakumari right
upto I think Himachal Pradesh trying 1o
bind all together. All these cfforts have
been made. Let us improve upon all
those efforts «by assuring them that
different political parties in this House
are united, and willing to work together
in this direction—in the direction of
helping our people to remain together
in the consolidation of India's unity.

Sir, I wish to congratulate. I reitcrate
the congratulation. My hon. frietd had
already offered to the people, to the
masses among the sikhs, to the peorle of
Punjab and more specially to the Chlef

. Minister of Puanjab. Yet, there is one

effort, i.e. a Sardar who has scorel over
him, and Jed the way for all of us, indeed
in our country. When the high priests in
the Golden Temple, Amritsar, pnssed
their act of ex-communication and
demanded the Home Minister of India to
go and prostrate before them, he gave
first place, priority to his loyally to
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India ‘and his submission to ,the country
before every other duty and I had that
Home Minister and he is our Home
Minister, '

SHRI V. SOBHANADREESWARA
RAO (Vijayawada) : 1 think the hon.
Speaker for allowing the discussion on the
Punjab sitthtion, over which the entire
population in our country is very much
agitated and worried.

The happenings in Punjab are causing
a lot of anxiety to the people all over the
country. In particular, during the last
few months, very important rolitical
leaders, judges and very high officials are
being killed, creatiog a feeling among the
public that the situation bas worsened,
and there is no security ‘even to such high
dignitaries. Earlier, we were witnessing
the dastardly incidents where innocent
people going in buses were butchered.
Now things have taken a different turn.
Unfortunately in the SGPC elections, the
group which is opposing Shri Barnala has
won the elections. Subsequent develop-
ments have been explained in the note
given by our Home Minister. I will not
go into the details of those things.

In these circumstances, I really congra-
tulate Shri Barnala on behalf of my party

for the brave and courageous stand he .,

has taken, i.e. in not submitting to the
hukmnama of the high priests who, in the
name of religion, wanted to negate the
people’s verdict given through  the
democratic  election  process. These
elements had earlier tricd, by giving a
call to boycott the eclections. But the
Sikh masses as well as the people in
Punjab had flatly refused it, and .they
have elected a democratic Government
- led by Shri Barnala.

I alsc congratulate the several MLAs
in the Akali Dal (Longowal) who stood
stubbornly with Shri Barnala in bhis
endeavours to preserve secular democracy.

Ae Prof. Ranga bas said, large Sikh
masses gathe-ed at Longowal village on
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20th February, clearly to express their
solidarity with the Barnala Government,
and also to give a clear indication to the
high priests not to mix religion with
politics, but to confine themselves to
religious matters.

It is really belitting that for the first
time in indcpendent India, a rcference.
to a Chief Minister has found a place in
the President’s Address to both the
Houses of Parliament. Only the other
day the President of India bas congra-
tulated Shri Barnala for his exemplary
courage in upholding the values of secular
demccracy.

The Union Government huas many a
time s;.id that it is standing firmly by
Shri Barpala. But [ am very sorry to
say that the Union Government is not
giving that much help which it has to
give to Shri Barpala, to win over future
the large number of Sikh masses who are
under a different impression, and to take
more cffecfive steps. '

Prof. Ranga has spokcn about
release of detenus in Jodhpur.

the

Has not Shri Barnala asked many a’
time to release at leust those innocent
deggnus, some young people or women
who were taken into custody because at
that time they ‘were in the Golden Temple,
because they were the employees of the
Golden Temple, whatever government
has taken over, at least, they should
release a few of them. Otherwise, why
was that point mentioned in the Punjab
Accord when they were not serious about
implementing it? Mr. Barnala has not
asked for release of those persons whom
the government feel guilty ; Bt has asked
to release only innocent people. Has the
goveroment examined the matter -and
made a critical study of those persons
who were dectuined there 7 Have they
not found at least 5 per cent or 10
per cent people who are innocent people
out of them ? If the goverament had
released at least a few people, it would
have given an advantage to Shri Barnala
in withdrawing propaganda of those
extremist people who are continuing it
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wilth malicious intention. But he said,
you are friends of Shci Barmala, I ask
the government to think over it seriously
and take necessary steps immediately to
release jnnocent people who are detained
in Jodhpar.

Secondly, Mr. Barnula has been
pleading for implementation of the other
provisions of the Punjab Accord, leaving
other things. As far as the transfer of
Chandigarh is concerned, it is an expected
thing and the Union Government had
announced some date earlier very clearly
by which time Chandigarh will be
transferred to them. Now it is the
Deputy Leader of the Congress Party who
has st:ted in unequivocal terms that
Chandigarh has to be transferied to
Pupjab, but the only question is how
much area is to be transferred from
Punjab to Haryana, which issue can
"be decided. But here this is not an
jssue of any Party or goveroment. But
I would like to make it clear that
unfortunately the party interests are time
higher priority than the national interest
because if some.steps are then, then the
ruling patty’s chances maiy become dim
in Haryana. It means only after Haryana
elections are over, they want to do
something. I am sorry, this is not
proper, Mr. Chairman. The | pational
interests are more important rather than
. the party interests.

I am happy that the Prime Minister
has entered into Accords in respect of
Punjob and Assam. There the people,
as per their demociatic rights, have
elected their representatives—Akali Dal
in Punjab and Guna Parishad in Assam.
The other day in Mizoram People huve
elected their representatives.

PROF. MADHU DANDAVATE :
whercver they have signe§ an accord,
they have lost their State.

SHRI V. SOBHANADREESWARA
RAO : Butthat is a different matter,
Now the unity and integrity of the country
Is more important than winning elections
in Haryana. So, in all earnestness, I
-appeal to the Union Geoveroment to
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deviate from this narrow policy of
preserving the party interests rather than
the national interests,

1 am happy that all political parties
have come {o an understunding that they
bave to put their efforls to mobilize Sikh
masses as well as people in Punjab to
climinate, to isolate extremists. In these
efforts, certainly a scnse of security
among the Hindus should be created.
Otherwise, a large pumber of people are
migrating ; it should be checked because
we have to live as brothers not only now
but in future also, as Prof. Ranga
had said.

I am happy that a positive development
bas taken place very recently in respect of
governmen( accepling the Mishra Commi-
ssion’s Report. I peed not repeat the
unfortunate incidents thut have taken
place in those days whch m-y hurt the
feelings of a large number of Sikh women
and youths in particular. Not only the
goveroment has accepted this report.

I suggest and I request the Govern-
ment to take the npecessary, im nediate
steps to tuke to task those culprits who
were responsible for those dastardly inci-
dents which will certainly have a bearing
on the large number of Sikh youth who
arec now being misguided by the terro-
rists and such elements which are enti-
n~tional and which want a division of
our country, which are wdiking against
the integrity and unity of the country.
This will go a long way. I request the
Government to take the steps as early as
possible,

With these words, I thank you very
much.

SHRI R. L. BHATIA (Amritsar) : Sir,
Punjab is possing through a very serious
crisis. The crisis is so grave -that never
before had we sufh a problem, of such an
acute nature in Punjab. In the beginuing, -

~ unfortunatly, many of us, especially mem.

bers on the other side did not understand
tbe nature of the problem which Punjab

was passing through, what was the crisig
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and what could be the possible solution
for the problem. Many friends went to
Amritsur, I remember before the Blue
Star, and everybody who cumme to Delhi
had a different veision to say. So, there
wis some kind of a confusion as to what
was the real situation. But I will not
refer to them because today the atmos-
phere here I find in the House is entirely
different, and itis a situation where
there is more understanding, and there-
fore, 1 will only 1efer to the current situa-
tion.

Sir, in order to understand the Punjab
situation it is very important to under-
stand the role of Akali paity in the Punjab
politics. Unfortunately, they stand divi-
ded. Aand their division has accentuated
the problem of Punjab politics at this
stage.

Secondly, the role of religion in the
Pynjab politics, that is another very im-
portant factor which is play:ng a part.

And, thirdly, the role of all the poli-
tical parlies in looking at the problem and
finding 2 common sclution.

But las:ly therc isa very important
fuctor which bas been igucred in the past
and 1 um sure it is not being ignored now,
and that is the role of the foreign forces
in destabilising this country, in fragmen-
ting this country, taking advantage of our
difficulties in Punjab accentuating the
problem.

S6, these are the four fuctors which I
have - explained and which need to be
uaderstood belore a solution to the Punjab
problem could be found. We have to
deal with this p-oblem accordingly.

Sir, I belong to Amritsar and I have
been too close to the scene. And I have
my own experience and observations. And
my observations are that in Punjab in the
Sikh politics anybody who controls the
Gurdwaras controls the Sikh politics. This
is a very important factor which many of
us do not try to understand, which most
of us do not try to go into in depth in
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this matter. Because, anybody who con-
trols the Gurdwaras in Punjab controls
the Sikh politics. And you have scen that
at diffeient times different people have
been in coatrol of the Gurdwaras.
There were people lLike Darshan Singh
Pherwmaan and Jathedar Jalla!-Usman was
also there and he was ulso very much
connected with the Gurdwaras. Then, our
Sardar Gurdayal Singh Dhillon. is there
who is sittng here. Then from the
Gurdwaras here w.s a flow of secularism,
there was a flow of love, of amity, good-
will, But at diHerent times different
people have been coming into power,
But uofortunately now at this 3tage, the
Gurdwaras have gone to certain people
whom we call hawks. They are utilising
that power in the Sikh politics. Not
only that 1 after controlling the
Gurdwaras they want to control the
political wing of the Akalis of the State,
and that is the Akal Takht,

16.00 hrs.

They were asked by g.ving a directive
that all the uniis of the Akali Dal should
be dissolved. And they were warned that
anybody who would not uccept that
directive would be ex-comn.unicated.
Mr. Barnala has been ex-communicated
for that purpuse, bscause he has not
listened to their directive.

Apart from that, a declaration has
been made that they will not belicve in
any judicial commissions or decisions of
the commissions ; they will not subject
themselves to any judicial commission or
any authority appointed by the Centre to
go into the matter to solve the pioblem
or the dispute. They will not be subjected
to their decisions. And lastly they huve
said in another declaration that in the
law and order situation no interference
of the Centre will be tolerated, meaning
thereby that the role of the BSF and
CRPF in maintaining law and order shall
not be accepted. So this is a new
dimeasion. It is in this situation you
have to solve the problem. Itis in this
context that you see Punjab. Therefore,
I would say that if you picce together

- all these points which I have raised, you

will find a very different picture, a very
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gerious situation. Now, we are dealing
with a serious situation. How to sonlve
it 2 For that it i8 very necessary that we
must learn from history. We must see
what has been done in the past. We
must see how we can bring about
normalcy in Punjab. We must see the
factors that are coming in its way. And
we must remove those factors so that
there can be a better understanding
among the people. I cin offer iwo
solutions.

The Sikh psyche which has been hurt
either by Blue Stur Operation or by 1iois
in Delhi shall have to be taken into
consideration. Unless we rzmove that
misunderstanding, unlcss we remove that
scar, the silent majority which is not with
those forces which are trying to destabilise
this country, is sitting silent. You have
to take into consideration all of them if
you want to alienate those forces which
want to weaken and de-stabilise this

_country. It is very vilal, very important
that wc take *the Sikh communily 4s a
whole with us. And for that we must
see how their psyche which is hurt,
injured, can be healed. For that we can
sit together and find out a solut.on.

One thing 1 would like to emphasise
is this, It is not Mr. Barnala alonpe, it is
not the act of a single individual, it is not
the act of a single politicul party, to
solve the problem of Punjab. It has a
very broad: dimension. With the delay
and with certuin happenings, unfortuna-
tely, it has come to a stage where it has
become very broad-based. It is very
important that all of us must be involved
into it, because, ag I suid, no single
individual, not Mr. PBarnala alone or
Akali Party and for that matter not even
‘the Congiess Party will be able (0 solve
the problem. It has to be done cmnula-
itively by the cooperation of all the
polit cal parties involved there and by
fighting the political forces which are
trying to destabilise this country. There-
fore, in this connection, I appreciate the
role of our Prime Minister in initiating
the dialogue with the oppositon parties
and coming Lo a certain conclusion. It is
a good augury, But much remains to be
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done. We bave to implement thy} and
very sinceiely, All the parties must sit
together and go to Punjab. It will have
two effects. It will have two resulls,
Firstly, it will help the minorities and
secondly, it will strengthen those forces in
Punjab who want to fight out the destabi-
lising forces, Therefore, it is a wvery
important step. I will only appeal to
my friends that the atmosphere as 1 find
today—becuusc "there have been so many
debates over Punjab in this House
gererally T would huve found accusations
on each other saying .{h.t he is responsi-
ble, that is responsible—is that now a
new stage has come and, therefore let us
take advantage of this. We should
together play our role in Punjab so that
the solution then becomes casy,

One thing 1 want to make clear before
I sit down. pir. Dandavate said that they
knew that yestcrday in the party meeting
some kind of a discussion was taking place
for a new Act on ferroiism. It is wrong.
We were only discussing there about anti=
communilism—how . this anti-communa=-
lism is becoming a florce in this country
and how we have to deal with it. Sy, it
wus only the anti-communal forces that
we were talking about and not about nny
Act on terrorism. Thank you.

PROF. MADHU DANDAVATE : Sir,
the news has appeared that there is likely
to be an an‘i-terrorism Canstitutional
amendment. That is what the Press has
reported. Of course, he is a member of

that Purty. So, he is a beiter authority
than myself.

SHRI R.L. BHATIA : That is why I
have told you that it was about anti-
communal forces that we have discussed.

SHKIMATI GEETA MUKHERICE
(Panskura) : Mr. Chairman, Sir, in Punjub
the situation - now is actually in one way
more dangerous thun the sitvation obtain-
ing before Blue Star Operation. But, at
the same time, there is a silver lining that
it has ulso_offered rew opportunity to
make a breuk through. We must be able
to use the rew opportunity to defeat the
dangerous situation. Thc Sarbat Khalsg
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that was held on January 26 by these
Khalistani extremists at Golden Temple
reiterated the Jeclaration of Khalistan and
hoisted the Khatistani flag. The National
Flag was burnt.

Not a word of condemnation of the
cold-blooded murders of innocent people,
including women and children, both
Hindus and Sikhs, was uttered there.
Incidentally, the fact remains that out of
the 520 people who were Kkilled by the
terrorists in 1986, as many as 196 were

Sikhs, In this. Saibat Khalsa, the cxtre-
mists showered all praise for (he
murderers.

The recent events which we arc witncs-
sing now are really fur.her unfolding of an
extremists separatists plan fpr capluring
the Golden Temple and using it to bring
into existence a so-called uniﬁe‘d Akali
Dal and its Government which would aid
and abet in every possible way the Khalis-
1ani terrorists, backed by imperialism and
the rulers of Pakistan. The plan must
have becn conceived as soon as the new
leadership came under Mr. Tehra of

SGrC.

PROF. MADHU DANDAVATE:
Conceived as well as delivered.

SHRIMATI GEETA MUKHERIJEE :
Yes, as well as delivered ncw. Using
their religious au:hosity and acting under
duress —1 presume that it is under durcss
~—the five Head Priests are seeking to
dictate terms on how the government
elected by the people of Punjab—Sikhs
and Hindus and others—should be run.
This is atrocious. Religious leaders have
no busiress to give their Jfafwas or
hukmnamas on political issues of the
country and force ministers, political
teaders und officials to act according to
them. It must be remembered tbat India
h.s chosen the path of secular democracy.
1f such political interference by relig ous
jeaders is attempted, then it will be the
end of secular democratic set up which
can pever be permitted.
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The so-calied unified Akali Dal Consti-
tution framed by Head Priests, is actually
a fig leaf to cover Khalistani designs.
The use of the words ‘Khalsa Panth’ s
an independent and separate nation whose
political goul is pre-eminence of Khalsa il
a proof of that. Why independent ? That
word has a sigoificance. That shorld be
temembered. Now, in this sitwation it
goes without saying that the mew silver
lining that has appearcd has also to be
taken with both hands i.e. Shri Surjeet
Singh Baroalaji’s stand in courageously

- fighting and not surrendering to these so

called religious leaders meddling with
politics, actually acting 2s a screcn of the
terrorists. ‘o0, we must give all possible
support to Shri Barnalaji and I believe if
followed up properly Barnalaji also pro-
bably will have to go a long way, I
believe he will go and we hope he will go.
If it is followed up properly then there
can be a new openiog for a crucial buttle
for sepurating religion from politics which
to-day is one of the mogt essential com-
ponent in the fight for national integra-
tion,

We are very happy that all paities met
recently and have agreed to come to an
Action Plan. I do not want to ruke up
all the past though much can be suid on
many counts. But only I would like to
point ou* here that the heroic role of our
party in Panjab should be Jcommended
that at the cost of precious lives of our
comrades they worked for Hindu Sikh
Unity, if I may claim a pride. It is no¢
our sectar’an pride. We have tried to
take other parties along with us, .

I am sorry, the role of the ;Hindu
commupnalism shomld not be brushed
aside. It should be remembered. I may
pot name any party at the moment,
Everybody knows who are those who
wanted resignation of Burnalaji till the
other day. The point now is how to help
Shri Surjeet Singh Barnala. Then there
is the question of Panjab Accord. Now
the question has arisen that we have set
up Commissions, etc. To our mind the
Central Government must take a meaning-
ful initialive and find a political soluijop
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to the territorial and river disputes in the
spirit of Punjab accord. This is not the
business of Commission. This has been
clear that the Commissions are not solving
the problem. This has to be soived
politically, on political basis. Shri Buta
Singh in his statement has said that the
Central Government will do every thing
for it. We would like to koow what
steps are being taken. 1 hope those steps
will really be taken.

But for that T must say that the major
parties will have to risg above the narrow
electoral intercsts ; otherwise, there cannot
be any political solution.

SHRI' BASUDEB ACHARIA : The
hon. Minister concerned is not in the
House.

SHRI NARAYAN CHOUBEY :

Punjab is a scrious matter.

MR. CHAIRMAN : He has taken my
permission and he is just coming. :

SHRIMATI GEETA MUKHERIJEE :.

This is one of the most crucial part of the
debate—how the P:njab Accord has to be

implemented.

SHRI NARAYAN CHOUBEY : Then
let us stop and start when he comes back
to the House.

THE MINISTER OF AGRICULTURE
(DR. G.S. DHILLON) {He is not absent.
He is coming back in two miputes.

SARIMATI GEETA MUKHERIJEE : 1
hope the Minister present at the moment
in the House has taken charge of the
situation.

N

PROF. MADHU DANDAVATE ;
There might have been re-shuffling of the
portfotio,

SHRIMATI GEETA MUKHERJEE : 1
hope not.

Anyway, as I said the major parties will
have to rise above clectoral interests, If
I may say so Congress (I) will have to

PHALGUNA 5, 1908 (SAKA) Home Affairs re : Situation 394

in Punjab

speak in one language both -in Panjab and
Haryana. That is absolutely essential. I
hope that will be done.

PROF. MADHU DANDAVATE :
They believe in bi-lingual State.

SHRIMAM GEETA MUKHERIJEE :
Now, the religious places must not be
allowed for political purposes. For that,
proper educational campaign and adminis-
trative measures have to be taken. Sir,
in the case Jodhpur detenus, I believe that
everybody would agree with me—1I agree
with Bhatiaji who just before me spoke
about this—that this detenue will have to
be screcned and those found innocent will
bave to be set free without any further
delay. Then, the culprits of Delhi riots
and riots in other places like Kanpur and
Bokaro have to be punished. Without
that any amount of confidence cannot be
built up. On the Punjab Government
side, strong and stringent measures should
be taken against the extremists. T hope
that will be taken by the State Govern-
ment,

Now, about the campaign. as I said,
the working class of Punjab have been
campaigning and among the peasantry
also some campaign is attempted, some
initial efforts, howcver small they may be,
are made and a break-through has to be
made by all parties. Now. what would
the aim of that campaign ? The aim of the
campaign i3 to mobilise people first to
support Mr. Barnala’s correct positions
and to help him to be more firm in his
action. Secondly, it is impo tant to call
for a separation of religion from politics
as well as the State—both at the level of
States and at the Centre. Thirdly, we
must expose the real face of terrorists and

" separatists as not only anti-Indian but

also anti-Sikh. Fourthly, we must expose
Hindu communalists who preach the
theory of “revenge” and ‘‘retaliation™
in any form and who want India to be:a
“Hindu nation”. Fifthly, we must call
for deterrent punishment for those who
organise kiflings of innocent persons,
including those who organised the anti-
Sikh riots in November 1984. Sixthly,
we must demand screening of the Jodhpur
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detenus and Telease of those who are
found innocent.

Sir, now is our final rnn::mcrntT 1 think
we really have to make a very smf:ere and
concerted effort -for winning this battle.
Otherwise the history will pot stop &t tl-:at
gituation. The whole nation should unite
and forge together and Bo forward and
once for all see that the integrity and
unity of the pation are fully safeguarded
through proclamation by deeds, not

wortds alone.

PROF. MADHU DANDAVATE (Raja-
pur) : Mr. Chairman, Sir, on more than
three occasions 1 initiated the debatec on
Pupjab in this House and 1 assure you
that 1 do oot wish to repeat some of the
arguments and the points \.Uthh. were
covered in the course of the discussion on
earlier eccasions.

sir, 1 would like to concentrate n_ra.inly
on the statement that the Home Minister
has made this morning in the I-!ousc and
1 will try to draw the attention of the
House and through you also of the Home
Minister who js abseni so that more
offective actions can be taken and the
gituation can be saved.

Sir, in his statement, the Home Minister
said :

«on 30th November, 1986, Shri
Gurcharan Singh Tohra was elec-
ted President of the Shiromani
Gurdwara Purbandhak Comm ittee.
Immediately thereafter, the SPGC
disbanded the Special Task Force
carlier raised by them for kceping
the terrorists out of the Golden
Temple Complex. At the meeting
of the Executive Committee of the
SPGC held at Amritsar on 24th
December 1986 the high priests
were appointcd..." '

Sir, you Kkoow that they imu:sd the
‘Hukumnama’s Sir, I would like the
Government to 80 in depth of this issue.
They bad definitely indicated here that
certain developments have taken place
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Shri G.S. Tohra was elected a3s th= Presi-
dent of the SPGC Executive Commiltee,

But, Sir, I would request, through you,
the Home Minister to make a thorough
inquiry whether there are Members sitling
in (he Ruling Party or whether there are
Members sitiing in the Opposition parties

- who hel~ed particularly the represepta-

tives of the Gurdwaras outside Amritsar
to support Mr. Tohri, and for petty
factional politics and personal rivalries
they saw to it that Mr. Tohra was elected
and many things that followed. I would
like this particular point 1o be investigated
thoroughly. The newly elected officials
disbanded the task force, new high priests
were elected. Prof. Darshan Singh Ragi
was elecled the Acting Jathedar, and then

he issued, as I suid earlier, the Hukum-
pama. .

Sir, 1 would like to raise the very
fundamental point, and [ am sure that
the entire House will agree, and particu-
larly Prof. Ranga who happened to be the
Member of the Constithent Assembly, will
recall the debates of the Constituent
Assembly and I am suie he will agree with
me, there is a question of secular politics
that is iovolved in the entire episode.
1 raise the fundameta! issue that was dis-
cussed in the Constituent Assembly whether
religion and politics should be separated
or not, whether the religious institutions
should be allowed to interfere with the
polilics of the country or not, Sir, that
problem was di®ussed in depth at the
Constitutional Assembly, but unfortu-
nately to Bill was enacted, no administra-
tive steps were taken which would have
given effect to the sentiment of the over-
whelming Members of the Constituent
Assembly and that is the malady of the

jtuation, Let us come to grips with the
problcm.

I would like to pose a question to all
the Mémbers of the Akali Dal — why only
to Mr. Badal ? I will pose that question
to- Mr, Barnala also. Sir, 1 have great
respect for him, he happened to be my
colleague in the Cabinet of the Janata
Government. I had seen him working
in the Cabinet, I  have no malice towards
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him. But at the same time I would like
to peso that question fo all concerned and
"in that I would not spare Mr. Barnala also.
And my question is : Are you prepared to
take a secular stand that ‘we will not
aillow the religious dictates to intarfere
with the politics of the country ? And
here I would like to quote the Constitu-
tion. §jr, why talk about only one parti-
cular faction of the Akali Dal, why talk
about prof, Darshan Singh ? I would like
to put a question to my colleague and
friend, Mr. Barnala tbat will once again
have 3 second look at the constitution of
the Akali Dal. Sir, do you know that the
Primary membership of the Akali Dal is
Open only to one who belongs to Sikh
Community ? Do you know that in our
deinocratic party there is a rule that any
adult who subscribes to the philosophy
and principles of the party cun become a
primary member ? But only an active
member can become an office bearer of
the Party. That is what our Janta Party’s
Constitation says. But in Akali Dal, Sir,
there is onme more clause and let Mr.
Rarnala express his opinion. 1t is not a
fact that according to the constitution of
the Akali Dal only one who is an

amritdhari Sikh can be an office bearer of

the Akali Dal ?

SHRI VIRDHI CHANDER JAIN
(Barmer) : Who is Amritdhari ?

PROF. MADHU DANDAVATE :
About amritdhari please go and consult
the experts, But I want to ask
Mr. Barpala that even as far
as the party that he leads is concerned,
is it not @ fact that only one who hippens
to be an amritdhari Sikh can be an office
bearer of the Akali Party ? Is it nota
fact that when all these disturbances took
place and when the newly appointed bigh
priests gave a new fiat and tried to inter-
fere with the internal politics of Akali Dal

and told all of them, ‘you give your resig-

nations tomorrow by 5 o'clock’, Sthe Chief
Minister of Punjab had also come out with
a statement, we are not against the Akal
Takht as such ; we are not against their
authority. Byt they ought to have taken
into account our point of view; they
ought to have been guided by certain

L ]
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principles and certain policies and then,

they onght to have taken a decision. Sir,

there is only a small difference between
“tweedlelum™ and ‘‘tweedlcdce”. If my
friend, Mr. Barnule wants to come to grip
with the problem, he should not be run-
ning with hare and hunting with hoand,
It is not going to solve the problems.

And, thercfore, will he show the
courage to suy—will he be prepared to
tell—Mr. Darshan Siogh and others that
we are prepared to redraft the constitution
of the Akali Dal and this Party will not
be open only to the members of the Sikh
community but to all. Why leave it to
Mr. Darshan Singh only ? Mr. Barnala
will have to take a lead in this mafter
and he will*have to tell the secularsts in
this country that just as you are secular in
this country, we are prepared to take that
stund, Unless it is done, these toubles
will continue to happen. Can we imagine
today Sankaracharya giving 1 maodate to
Mr. Hegde, resign from the membership of
your Party ? Tomorrow can you imagine,
Imaim telling Sheikh Abdulah in Kashmir,
you step down from your position or
resign from the membership of the Party ?

AN HON. MEMBER : In Kashmir,
there is Farooy Abdullab now.

PROE. MADHU DANDAVATE : I
am sorry. It was the slip of the tongye,
I am glad to say that they take cognizance
of only the slip of the tongue. Therefore,
I retrace my slip of tongue and I would
say, if some Imam says, Furooq Saheb,
you must also resign from the membership

of the Party and tomorrow by 4 O’Clock,

can you tolerate it ? These things go on
happening in this country whether they
concern Hindus, Muslims or Sikhs. The
politics of this country will continue to
remain polluted and ncbody is prepared
to take a firm stand on this particular
issue. Everybody” wants to see the
sensibility and sensitivity. So long as
Barnala or any other scction of the Sikh

" community of the Akali Dal is not

prepared to take the secular stand, today
you can bave hotch potch agreemont and
solve the crisis and solve the problem,
But the problem will rise over and over
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again. 1 may give an iHustration, The
chairman of my Janata Party in Punjab
also is a member of the Sikh community,
Mr. Kripal Siogh., But tomorrow if the
Akal Takht gives him the maodate, that

you resign from the membership of the

party, my chairman who happens to be a
Sikh in Punjab will have the courage and
confidence to tell them. To Hell with
your directive, I am not going to resign
from the membership of my party. That
is the stand that the Sikhs belonging to
the secular party are prepared to take,
whether they belong to the Janata Party
or the Communist Party or the Congress
Party. That stand, they are prepared to
take. Are the Akalis prepared 1o change
the constitution and have a new stance ?
That is the question that it to be asked.

In this context, I would like to make
a coostructive propvsal to the ruling
Party and also to my colleagues in the
Opposition. With a common agreement
and a consensus, let us introduce a Bill in
this Puarliament to give effect to .he real
spirit of secularism that we will not allow
any section in pelitics to be socially
boycotted. 1 am pot referring to any
particular community. Sir, it happened
in different communities. In the olden
days, sociul reformers were ‘boyocotted
for years together, in the Hindu fold.
They were boycotted in other communities,
In the Sikh community, a number of
persons  were excommunicated. The
former chairman of my Party in Punjab,
Mr. Harbhajans Singh was boycotted.
He said, hell with your boycott. [ shall
go abheud with my socialist politics in
Punjab. He did not bow down. The
time has come when we must try to
evolve conseosus in this House and let us
introduce a Bl by which social boycott
of any section will be made an illegal
act. I will tell you how that will harm.
In my own State of Maharashtra, tragi-
cally enough, some of the landlords who
belong to tbe caste Hindu community
took a decision at the rural level, that
those agricultural labourers who are
belonging to the Scheduled Caste commu-
nity, will be socially boycotted, they will
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oot be .allowed 10 take drinking-water
from the wells and ao landlord will keep
them as agricultural' labourers on their
fields. Such acts have been taking place
in different communities. This does pot
should confine oply 1o sikh comumunity.
Therefore, a time has come when we must
evolve a consensus in this House that
f.-ocrial boycott will be made an illegal act
Just as dubbing anyone as a scheduled
caste person and subjecting him to uuatold
hardships has been made a crime in this
country. Social boycott in this counlry
has to be made a crime and it must be
actually made on the basis of a law o
be enacted in this House. 1 would make

a4 concrete proposal that this should
be done.

SHR1 VIRDHI CHANDER JAIN :

Socigl boycott comes wunder social
prohibition.

PROF. ‘MADHU DANDAVATE :
Already, social boycott has taken place,

16.31 brs.
[MR. SPEAKER in the Chair]

1 was. making two concrete prop:;)sals.
I would like to use your good offices,

MR. SPEAKER : Sure, Sir.

‘ PROF. MADHU DANDAVATE
Firstly, let all the parties including the
Akali Dal make it explicitly clear that we
will change our constitutiqa 1o see that
membership party will not be restricted
only to one communpity. Secondly, social
boycott in this country wil] be made jlle-
8al by ao coactment in this House—
whether  the Harijans gre boycotted :
whether social reformers of Hindy ¢om:-
m._‘lmty are. boycotted ; whether social
reformers among the Mus:im communities
are boycotted; whether social reformers in
the Sikh communities are boycotted or
dissidents among them are boycotted. such
social boycolt will be treated as illegal
That is what this House must enact, l
plead for this. I antic:pate your. consent,

MR. SPEAKER : Yes, Sjr.

PROF. MADHU DANDAVATE : 1
would like to refer to one more aspect in
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the context of the law and order situation.
Recently, a big bank robbery took place
in Jalandhar. You must have read the
report. The extremistic and tecrorists
remained on the premises of the bank for
one hour and fosty-five minutes. Here
again, I do pot want to bring in the
technical issue whether law and order is
the responsibility of the State or whether
someone-else is involved. I want to tell
this House that as early as in 1983, from
the Centre, recommendations bad gone to
all the Bank authorities in different parts
of the country that they must make certa.n
security arrangéments in the banok ; they
must have an automatic alarm system and
they must ensure that safety and sccurity
of the bauk is actually ensured and for
that whatever assistapce is necessary [rom
the Centre, thit will be made ava.lable.
These recommendations were made as
early as 1983. Hcre, the extremists
entered the Jalandbar Bank. They re-
mained for one hour and forty-five
tninutes  Probably, the police were para-
ding in the streets to find out whether the
culprits can be found out in the other
direction. While, they were running
away in some other direction. This is
what is happening thcre. What is the
Centre doing as far as the responsibility of
the banks is concerned ? This is not the
first time. Rs. 5.7 crores bave been
looted from the Panjab National Bank's
Brunch in Jalandbar.

SOME  HON. MEMBERS * It s
Ludhiana.

PROF. MADHU DANDAVATE : I.

am sorry, it is Ludhiana. Probably,
because 1 have mentioned Jallandhar
somebody may try at Jalandbar also.

Rs. 5.7 crores were looted by gapgsters -

and extremists who remained therefor one
hour apod forty-five minutes. What were
the local police doing ? And the Centre,
which is also supposed to be in charge of
banks, the nationalitsed bunks, what were
they. also doing ? That aspec( also has to
be taken into consideration.

The Barrala Ministry condemned the
call for Sarbat Khulsa of April 29, 1986.

That is what is stated in the statement
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and described it as .a conspiracy of the
foreign forces to destabilise the Indian
society. This is the statement that the
Minisicy has made from Punjab. The
Barnala Ministry has made the authentic
statement. Oa the basis of this, I would
demand that the Centre in cooperation
with the State Government should pro-
duce a white-paper to tell this House in
what form there had been a collaboration
between the foreign forces and some ele-
ments in this country. It is a very
dangerous thing, if it is happening. We
cannot just go by the statement of
Barnala Goveroment that they are trying
to destabilise the Government and we
have an evidence. If you have an evi-
dence, take¢ the entire country into confi-
dence. Let the Centre take the Parliament
into coofidence and we can mobillse public
opinion because whatever be thc differen-
ccs amongst the political parties, as far as
the stability of the country is concerned,
the entire country will stand like one man
if it is proved that a foreign power is
involved. TherefoFe, merely making a
statement on behalf of the Ministry is not

sufficient, let the White Paper be pro-
duced. '

We talk so much about the implemen-
tation of the Accord. We had t.alks with
the Chicf Minister, Mr. Barpala. His
agonies are that he is facing troubles.
Extremists’ hands are strengthened be-
cause no political support is coming in the
form of implementation of the Accord.
As far as this Accord is concerned, 1 have
a copy with me, if you ask me a plain
question—please do not feel that I am
rubbing you the wrong way —as to what
has happened about this Punjab Accord,
how much has becn implemented, all
that I will say is only the signature on this
Accord has been implemented and nothing

else. That is all that has happened in
substance.

AN H@®N. MEMBER : It is wrong.

PROF. MADHU DANDAVATE : You
might say that.it is wrong : but J am tell-
ing you the fact. You will find thae
most of the issues havé not at all been
tackled. Concretely I will say onc thing,
Look at these three commissions,
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Mathew Commission comes. They suay
that they cannot do the job because the
entire terms of reference has been drafied
in such a rigid manner that even when
they identify the Hindi speukiog villaggs.
that are to be transferred to Haryana, if
ope small village comes in the way, then
. the contiguity is technically Broken. So,
" they think in terms of geography and not
in terms of reality. Therefore, those
villages are not transferred and as a fesult
of that, Chandigarh does not come to
Punjab.

Anotber Commission comes.  Strangely
enough, Venkataramiab Commission says
70,000 acres must be transferred. Out of
that  how much did they identify 7 45 000
acres have been identified and becausc the
rest have not been identified, Punjub has
been told that Chandigarh will remain
where it is, you will remain where you are
and the Commission will remain where it
is, Mr. ‘Barpala has suggested that if
45,000 aares have been identified, let then
be transferred to Harvapa and in the
meantime let Chandigarh be transferred to
Pupjab. Let it be accepted as its capital.
But they are not doing it because they
understand the Accord ; but they don't
understand the psychology.

1 am glad that Mr. Bhatia 1n your
absence talked about Sikh psyche which is
need. It is not merely the demund that
is important ; but it is the psyche that is
important. Therefore, these things also
have to be implemented effectively.

There is a refcrence to November riots.
I am glad tbat in the terius of reference
thdat have been accepted, they said that
the jurisdiction of Justice Mr. Ranganatha
Mishra Commission inquiring into the
November riots at Delhi would be extend-
ed to cover the disturbances in Bokaro
and Kanpur also. This i8 also @n impor-
tant point. Let us not drive the issue
below the carpet.

We have met_a number of Sikh families
who suffered in those days. Sir. I am not
saying it for the sake of saying it in the

s .
Ad
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House.” When you read that report, io .
the Commission’s report on Page-20 my
affidavit has been published. The type of
atrocities against the Sikh that I saw on
the Rajdbani Express by which I was
travelling is that they were pulled out and
kKilled in the presence of police. They
were burnt to ashes and one porter in
blue uniform was also burnt to ashes.
Police were standing and I went to them
and asked what were they doing. I scolded
them and brought them into the train.
Hindus were saying that on Ashram Masg
Sikhs had assembled and they will kill
them, so the train must not go ahead. I
assured ‘them that as the Ex-Ruilway
Minister I take charge of the train. I
told them to lock the daors. We brought
the police and in every alternate compart-
ment police were kept and we safely took
it to Delhi Station. The rest of the Sikhs
were saved.

This has been published on page-20 in
the Commission’s report in which it has
been said that many people who tried to
cross-examine Mr. Dandavate could pot
contradict him and since he is a responsi-
ble Member of Parliament and the former
Railway Minister there is no reason why
we should dis-believe him and we comple-
tely accept his version. That is what the
Mishra Commission has said. Such
things are happening, Sir. Things will
to be settled. Therefore, 1 have demanded
from yQu discussion on Mishra Commis-
sion’s reports. I do not know what you
have decided in the Business Advisory
Committee. I have already given a notice
that let there be discussion on the Mishra
Commission’s repors because I have found
out that those of us who have given
affidavits some others were persuaded by
the police to give counter-affidavits to
falsify our affidavits. Cyclostyled forms
of counter-affidavits were circulated. I
have got those in my possession. Mishra
Commission has got in its possession.

. Hundreds and hundreds of such cycios-

tyled counter-affiidavit forms  were
circulated. I would very much like that

- this should be discussed because the

emotions that they rouse have to be
subsided and they are to be told that
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some things have happened. They have
already said that police are fouad guilty.

MR. SPEAKER : ' I think the whole
nation should be sorry for the dirty things
which have happened.

PROF. MADHU DANDAVATE
But that “sorrow” should be cxpressed
throurh an official motion, Sir. Therefore,

1 insist that a debate should be allowed

on that.

Now a word about Jodhpur detainees.
Many members both from the ruling
party and the Opposit.on have referred to
that. Prof. Ranga took a constructive
attitnde. He said we must take a
tolerant  attitude. I want ~ to tell
Prof. Ranga that none of them belongs
to Defeace Services You know who
were arrested and who have been detoined
in Jodhpur camp! It is all those who
were found inside the temple. Sir, you
will be surprised to know that one of
our members Mr. Ramoowalia was there.
He had gone to the temple and he was
also arrested. The total number that was
arrested and kept detained is 369 and you
will be shocked to koow out of 369 no
allegation has been established against a
ginge man. They do not belong to
Defence services. They are not deserters
from the Army. They are supposed to
be guilty of sedition and conspiracy
aga'nst the State and when Government
could not establish any allegation against
anyone of them do you know what they
were told. The onus of proviag that you
are innocent is on you. Supo3ing you
arrest aad detain me for murdering ‘X’
or ‘Y’ and when you are not able to
prove that [ have committed the act of
murder and if the judge tells that the
onus is on you to prove that you are
innocent th's is & strange jurisprudence.
In this couatry this is what is happeging.
Therefore, do not give 20 additional
handle to the extremists to provoke the
Sikh community and, therefore, that
problem also must be solved.

'Sii: in defending secularism and in
fighting commaunalism I can assure you
on behalf of my party that we do not pget

*
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on the band wagon of anyone. Whomever
we praise we do not praise him 100%.
We never give blank cheques to anyone—
either to the Prime Minister or to the
Cnie{ Minister of Punjab—but whatever
efforts are there which will help the
nation we will always cooperate. There-
fore, I have made certain  concrete
suggestions, namely, some about the
legislative action to be taken and some
regarding completely separating the
institution of religion from the institution
of politics. 1 feel that the spirit of
Constituent Assembly should continue to
haunt this House and one day we should
be able to give legislative effect to the
spirit of the Constituent Assembly ubout
religious institutions from -
politics and if that happens then only we
will be able to solve the problem
otherwise today it is Punjab, tomorrow
it might be some other State and the
problem will continue. 1 hope and trust
that Government will take this construc-
tive approach and on that basis try to
solve the problem.

MR. SPEAKER : I agree with
Prof. Dandavate that communalism must be
eradicated if this nation has to surive its
health. This is the worst cancer that man
has seen or any society has ever
experienced.

PROF. MADHU DAGJIDAVATE
Unfortunately we recite it like a Gita but
do nothing about it.

MR. SPEAKER : I have exhorted
and requested the whole House so many
times thait we should all come together
on this aspect at least because we have
suffered already. Can't we remembe:
the holocaust which we faced in 1947 ?
Millions were uprooted and hundreds
and thousands maimed. If ‘we cannot
learn from history, what short of people
we wiil be looked afier in the historical

“future T So, we must rise up to the

occasion as one and then do something
and take a positive stand. Both Houses
should come, make a committee, under-
stand it, make some law, legislate it, do
something positive. That is what the
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time .is ; otherwise there is no fun in
talking and talking. The gup between
talking and doing should be eliminated.
We should do something positive and 4
am for it. I exhort you and request all
to rise to the occasion because this is the
cancer. Communalism anl democracy
cannot coexist. We have to do away with
this non-sense. '

PROF. MADHU I)!}NDAVATE =
Opposition und ruliog party can co-exist.

MR. SPEAKER : Yes, they can
always co-exist. Without that there will
no democracy.

I think you had some discussions with
the Peime Minister also and they were
talking about some legal sort of action.
Why don’t you all come together ?

PROF. MADHU DANDAVATE :
I am afraid they are going to bring some
constitutional amendment. I they don’t
bring it, T will be very happy.

MR. SPEAKER : 1 think the Prime
Minister meant about the commuaalism,
not about terrorism.

SHRI R.S. SPARROW (Jullundur) :
Punjab, Bir, is in a jumble and this august
House in a spccific manner should
consider based on priority by which first
and phasewise—how to do it to smoothen
out the situation that obtains. It has
been ao unprecedented nightmire of
arson, loot, murder and the fear of the
unknown which Punjab people of all
shndes and officials, high and low, have
been suffering through over a period of
some years. It is something uaprece-
dented and it is at the hands of foes, at
the hands of terrorists—-cum extremists —
cum common-day type or all types of
criminals and this is happening mostly in
the districts of this sensitively-positioned
border State of India. Certain ramifica-
tions —geo-strategical, geo-politicul—can
well be understood by us all.  That is
where Punjab stands and incidentally, Sir,
it is the people who suffer in giru, They
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understand to what type of ordeal they
are goiug through.

Jis tan jone Jis tan lage
Sai jane na jane peer paraee .

16.47 hrs.
[SHRI SHARAD DIGHE in the Chair)

[t Is not a question of ILAMUL
yakeen'. It is not a question of ‘hugq ul
yakeen’. It is a quesﬁon of "AINUL
yakeen'. You sec the fire burning
somewhere in your knowledge. You
also see with your naked eye that there
is the fire. But, Sir, if you.are inside
the fire sizzling, then you know what the
fire meins. This is what has happened
to my beloved Punjab where everybody
lives—Hindus, Sikhs, Christians, Bodhis,
Muslims etc., and traditionally they are
one of the finest type of stock, historically
well known. It is not a question of
being a Hindu or a Sikh but the stock as
a whole. And, in today’s discuss.on,
whom would you, Sir blame 7 Whom
shall we start bluming ? Shall we start
blaming the Punjub Government, the
Centr:l Government, the opposition
parties, or Lhis very House which has
been discussing the Punjab situation so
many times ? It would not help. It is
no good if I start blaming one or the
other in some kind of it rotation. There
should be no politicul slant, in so far as
the Punjab situation is concerned ; that is
my request. It is a national question.
Apropos to that, we have to put our
heads together. I am very glad to hear
the suggestion that even if it comes to
bringing certain constitutional amend-
ments, that should be done. But who
has to do that ? This House is supreme.
You discuss it and work out a workable
solution, a solution which is cogent and
correct for the benefit of secular India,
for gverybody, for all men women and
children frcm Kanyakumari to Himalayas,
Our sovereignty and unify is very dear
to us, We were able to gain that after
so much struggle and nobody was left
bc.hind in that struggle. Akalis, Sikhs.
Hindus and everybody went in a s way
in that. Everybody was there in that
fight right upto Bengal, Madras,

]
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Kanyakumari and so on. India is our
common property and we bave to look
after it. That is the most important
question.

The first question that I want to bring
in is how we are going to settle it as a
national consensus. Much has been said
and spoken on thuat, but now we have to.
come to the brass tacks, When we have
to come to the brass tacks, we have to
bring round even those who do not
agree. Akali leadership represents the
same (ype of kith and kin that I do.

In their mind, I know, they want to
remain secular, they want to serve Mother
India, but with the flow of eveats, with
pressures, counier pressures, urge for chair
to sit on, and afl types of indoctrination
that has gone round, wrong type of pro-
paganda, certain people have lost their
way and lost their balance. Qur duty is
to correct their baluoce. I am very glad
that Prof. Ranga and some other hon.
Members huve suggested that we have 1o
work out a consensus. In so far as the
law and order is concerped, other reali-
ties are concerned, some agreed type of a
solution has 1o be worked out. 1 must
s.ay that I admire the maoper in which the
hon. Prime Minister - and the Cental
Government has been working in regard to
the Punjab situ tion. You could not have
rusbed it; take it fiom me. You may
have spoiled the whole issue and the con-
frontation on the border would have
taken some other shape. That would have
been the.situation, if any hasty action
had been taken.

Our Chief Minister in  Punjab is
putting up a Herculean type of fight. He
has stood his ground. In so far as the
backing of all und sundry is concerned,
even the other Akali groups; 1 can assure
you that they wunt to work together and
sort out the issue, My request to them is
to come in the open, put iheir heads
together and work together. Let them fix
certain priorities and declare that they want
to remain secular, they have nothing to do
with Khalistan. 1 woutd urge and recom-
mead to the not headed youngesters who
want Khalistan, and who are our kith and
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kin, to see the writting on the wall, throw
away that idea and work for the unity and
integrity of the country, Their idea is not
viable, But I know that we are. Accor-
ding to my Gurus, we are the owners of
India, How could we live in a shell of
seclussion ? Our religion in one of the
finest religions. Sarbat da bhala. We
wish everyone the best. What did our
Gurus do for us? They never gave this
type of hukumnamas to anybody. I am
giving you one example. Guru Gobind
Singh Maharaj—'Sabu Kalan Sampuran’.
He was in a fix. At Anandapur Saheb,
the enemy was fighting against him. At
that time he was ghereoed by his follo-
wers who differred with him on some

" politiciil, geo-military or military-political

issues. Some of the Sikhs belonging to
my own district Amritsar disagreed with
him and told him that his policies were
wrong. He tried to prevail upon them.with
his one point of view but (hey differred.
Ultimately what had happeaded ? They said
that they were not going to be with him
and a-‘bidawa’ was written out and signed.
They told him that they were not going
to be with him any more as Sikhs and
they went away. Would you believe it 2
Guru Gobind Singh Maharaj did not
make even one of them a Tankhaiya,
Ultimately, they came back to the fold as
friends with goodw.!l and they were again
Sikhs and they were nll working together
again,

So, political motives should not sway
anybody to dub any person as a man who
has to be excommunicated and so on and
so forth. This is my humble submission
and they can think over it with this his-
torical perspective. Sir, I can speak
about it for a loog time but I know that
I should not take much time and [
honour your policy. At some other time
I will suggest certain things to you,

) Today, I wish to say that - the House
Is supreme and that it belongs to all of
us. This particular problem which is
facing us in Panjab should be solved
m?d we should all work together for it
without any political slant. Then only we
can find out correct solutions and it wiil
help not only the Punjab but jt will hav
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its desired effect on other parts of Iadia
too, With these words, I thank you.

SHR1 BHOLANATH SEN (Calcutta
Scuth) : Sir, wherever there is trouble in
the Punjab, we in Bengal beccine very
emotional. When we were children we
read a poem written by Gurudev Tagore
about the suffering of the Sikhs ut the
hands of the rulers who professed a
different faith. When we weie very young
and when we were in school, we heard
about the. Jalianwala Bagh massacre and
Gurudey Tagore’s giving up his knight-
hood in protest. :

The other day when 1 went to Port
Blair 1 saw the €ellular Jai where I found
that the largest number of people incar-
cerated were from'Bengal and Punjab.
When we think of dur Indepcndence, we
cannot but think of those train loads of
dead bodies which came from Lahore to
Delhi and we cannot -but ' think of those
men and their .sufferings. And all that
suffering was because of religion. We have
had the same fute in Bengul. Bengal was
partitioned and Punjab was pdrtitioned.
Because of religion and because of com-
muagalism millions were Killed in these
two States and India emerged as a trun-
cated free India. Our relatives were jn
both the States and so also theirs., They
must have suffered a lot and there is no
doubt about it. It is al because of

religion, But still, bow cun religion
again come into the body politic of
India ? It really beats me., 1 have

seen the first statue of Netaji Subhash
Pose in Amritsar befoie a statue was
built in Calcutta. Netaji  Subhash
Chaondra Bose was not a - believer in
communalism. He was a secular man.
People who gave life with him, people
who fought with him for Independence of
India, they were all under the leader, who
wag a secular min and that is  Netaji
Subbush Chandra Bose,

Today, suddenly, the whole thing has
changed. How is it that retgion has
become a point around which the politics
must go like a satellite 7 1 am tremend-
ously intrigued by hearing this Panthic
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Commuttee who said, they will decide who
will be the Chief Minister : who will be
the Minister, who will rule under the
Constitution of India. It is a very-very
peculiar thing. It is contrary tc the cons-
titution in very aspcect. It is a Democratic

. Republic. It is a Secular Democratic

Republic. How can a religious body say
that in the matter of politics, I will rule,
that is to say, have a dyarchy in Punjab ?
There is no place for Dyarchy under the
Indian Coostitution. We gave the Cons-
titution to ourselves, not merely we, but
our forefathers, who believed in Secula-
rism ; who believed in Hinduism ; who
believed in Islam. We had incorporated
during our former Prime Minister Mrs.
Indira Gandhi's time, Article 51 (a). It
was said, amongst other things that :

“It shall be the duty of every
citizen of India 1o promote har-
mony und the sprit of common
brotherhood amongst all the
pcople of India transcending
religious, linguistic and regional or
sectional diversities to renoynce
practices, denogatory to dignity.”

This was there in the constitution.
Immediatly, after the constitution, when °
the Representation of the people ; Act
came. wherein if a person is elected, his
election could -have been set uside by the
Court, if during the Election, he had taken
recourse t0 communal ideas. The elec-
tions have been set aside from the time of
Mr. Chagla's elections and others.

In spite of that, today, how could it
corne up, that is, somebody with extra
Constitutional source of power will decide
bow the constitution should be work out ?
T'he voters who voted Mr. Barnala and
his Party, were they all only Sikhs 7 They
were not. There were other also. The
people  who have voted and who have
!:een voting to the Opposition, they were
also Sikhs. The voters included Sikhs as
well 88 non-sikhs, say for example
-NII.ISIII'!‘IS and all types of people who 1ivé
in India. Everyone has Une vote. Every
adult person has one vole, who have
c;.:mplFch 21 years of age, irrespective of
his religion in a Republic like
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outs 8 man has a right to vote, i he has
reached the minimum age of 21 years.
How can he be dicitated 7 How can it be
a Republic, if an extra constitutional
religious source of power go and Jdecide
who wi'l rule aid who will be the Chief
Minister ? How is it a Republic ? How is
it democratic ? If those who are not amen-
abie to elections sit in the source of
power, then how can you call it as demo-
cratic and seculac ? If they dccide that a
person must be Amtitdhari in order to be
an executive member or office bearer and
they. will decide which one of the
Amritdharis or members will rule the
State, how is it democratic ? The whole
concept of communalism, irrespective of
whether it is Sikh or Hindu or Mus!im
and all that, is contrary to the constitu-
tion. We do not need a law for that.
We do not need to amend the Constitu-
tion. But we need to make a law and a
_time has come when unanimously a faw
should be passed whereby lhese religious
bodics should not be allowed to interfere
in the constitutional affairs, which is a
Republic, consisting of people of different
religions, different classes and different
languages. In a country like ours, it is
necessary, necessary in the interest of all
people, necessary in the interest of people
living in peace, whereby these religious
bodies should not be allowed to interfere
in the constitutional affairs. Otherwise,
what wiill happen 7 Even the other day
the.e were riots. The’rlots did crop up.
Why ? It will crop up and eat up the body
politic of India, peace of India. Why
should these eneries of the Republic be
allowed to function legally 7 Well ; the
law can be made, If it cannot be made,
tbe Constitution may be amended. To

my mind, it is not necessary to amend the -

Constitution, A law is good enough ;
an ordinary legislation is enough,

The Minister has talked about a code
of conduct. Why not have a code of
conduct cutting ucross all religions, all
languages ? Here, we »it at the headquar-
ters of India : we should make a law
whereby it will not hurt anybody’s reli-
gious feelings, but it will make it possi-
ble for everyone t¢ have faith in the other
irrespective of religious differences.
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We are thinking of national integration,
but these sources of religion, these orga-
n.zations of religion, thesc organizalioas
where religion is important, they are
trying to have disintegration as their
objective. They are trying to achieve
disintegritlion ; we are trying for national
intcgration. That is why secessionist
movements have started. These are all
faken tog:ther. Secessionism and com-
munalism go hand in hand. They do not
go hand in hand with democratic, republi-
can thoughts and secularism.

17.06 hrs.
[MR. DEPUTY SPEAKER /s the Chairl

My other point is about the 70,000
acres. [ think the time has come when
one should say that even if administra-
tively it goes to the State of Haryana,
people remain Indians ; and they have a
right to livq anywhere they like.

Are not hundreds and thousands of
Sikhbs living 10 West Bengal ? Mr. Raumoo-
walia is here. He knows more than
anybody else. We are fighting for Sikh
unity. Are Sikhs not living in the city
of Calcutta 7 One of the largest groups of
persons coming from outside to Calcutia
are the Sikbs. They talk Bengali. They
are almost Bengalis in every respect. The
food habit is more or less the same, except
that- thcy take a more rich food. Apart
from that, where is the difference 7 They
have u turban which we too have during
winter, 10 save our heads. Oth&rwise
what is the difference ? If they can live
there, why can’t Sikhs live with the
Punjabis or with other people, in their
own State? I do not understand this.
They do not need to become Amritdharis
in order vo live there. They only have to
haeve their voice heard.

We had with us, when we were in
power in West Bengal, one Mr. Gyan
Singh Sohanpal. We did not feel any
difficulty. We were brothers. We felt it
that way. He is still an MLA there.
Gyan Singh Sohanpal was a Minister at

- one point of time. We do not find any

difficulty. They did not find any diffi-
culty. How is it that Sikhs find difficulty
ia Punjab ? :



415 Dis. on the ir: made
by Minister of "

[Shri Bholanath Sen]

Lastly, it has become necessary today
that the Sikhs be told that there are
Congressmen, and there are Akalis, and
there are three different Akali groups
there. 1 agree with Prof. Dandavate :
why then should such a clause be made
compulsory in the Akali Dal’s constitu-
tion, that they must be Amritdharis ?
Why ? '

In the olden days, only Britishers could
become members of the law clubs. There
was a figut. Everybody was compelled,
i.e. the organizations were compelled to
take Indiaps also as members. There
were Indian members, although they were
started only for the Britishers initially.
Why can’t you do that ? Why caa’t you
say that anything which smacks of com-
munalism should be banned ?

MR. DEPUTY SPEAKER’: Please

take your seat, Mr, Sen. Now WMr.
Kolandaivelu.

SHRI P. KOLANDAIVELU (Gobi-
. chettipalayam) : First of all, I have to
appreciate the feelings of the people who
gathered at Longowal village on 20th
Febieary in response to a call given by
Mr. Barpala. Lakhs and lakhs of people
gathered there, in order to pledge their
support to the Barpala Government.
This is a clear indication showing thut
Sikhs are not extremists or lerrorists,

Theie is a wrong impression cven
among the southern people that Sikhs are
ferrorists or extremists. Because of the
gathering in lakhs on 20th February, that
wrong impression has been cleared once
and for all.

Next, I have had to congratulate our
Home Minister Shri Buta Singh on an
earlier occassion.

And he drew the attention of Mr.
Barnala himself to the urgency of ensuring
that the democratic institution and the
government established by law should not
be permitted 1o be undermined by reli-
gious interference ; and the Centre also
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wants that terrorism should be eliminated

- from the country., The Centre made

koown i(he firm resolve that it will not
tolerate the machination of communal,
separatist and secessionist e¢lements, no
matter under what guise they may be
operating. So, these are the clear ind*
cations. The Central Government should
come forward in order to eliminate reli-
gion from politics, in order to eliminate
terrorism and extremism from the country.

Here it is a shocking news that the
religious institutions that is the Golden
Temple in Amritsar, being the highest seat
of the Sikhs® religion, passed under the
control of the extremists. On a rare
occasion, when the Head Priest asked Mr.
Barpala, to obey the Hukam Nama issued
to him, certainly Mr. Barpala appeared
before the Akal Takht and accepted the
punishment awarded by the Head Priest :
even he had gone to the extent of dusting
the shoes for about a week; and no-
Chief Minister has done such a thing so
far in the history of the country, but he
came forward and obliged and obeyed
the orders of Hukam Nama of the Head
Priest. It is not that they made Hukam
Nama under religious sanctty. Buyt,
aclually, now, in Amritsar Temple itself
religion and politics mingled ; and the
Amriisar Temple become not as a reli-
gious institution but a political party
officc. That is why this time we have to
rise to the occasion in order to eliminate
religion from politics and in order to eli-
minate terrorism from this couantry,

[Translation)

CH. SUNDER SINGH (Phillaur) : Mr.
Deputy Speaker, Sir, the peuvple of Punjab
are fed up with what s happeniog in that
State. The militants have taken over the
control of ‘Akal Taxhat’. The people of
Pupjab now want peace, Mahatma
Gandhi bad said about témples and gury.

' dwaras that they harboured thieves. The

temples, mosques and 8urudwaras in the
country cannot give peace to the people
in the country. | am of the view that it
1§ m?t 8 wrong thing if ore follows reli-
gion 'n & proper way. What is religion 7
Religion enjoins upon us to help the poor.
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A true religion does not go against any
religion. 1 think the majority of the
people in India banker after money. They
want (o acquire monecy by any means
whether it is by theft or otherwise. The
extremists, who are engaged in these acti-
vities, also want to earn a few lakhs in

the process. I would give you an example.

When Shri Pratap Singh Kairon was the
Chief Minister, Master Tara Siogh resort-
ed to fast into death. The people became
apprehensive as to what would happen’in
the event of Pis death. Shri Kairon said
.that it did not make any differences to
him and in the event of his death, his men
would remove his dead body. That is
why every one was fearful of him, They
should be dealt with an iron head. The
Government should not adopt lenient
policy towards them. I would like to
guote a Hindi couplet :

Seek taanko deejiye jako seekh suhal,
Seekh na deejiye bandra jo baya ka ghar jaye.

It is very difficult to bring them round.
Now, what the Ceatral - Government
should do ? I subscribs to the view that
tbe country can be governed only by the
stick and not by meeckness. Today, all
the people are tired of the situation that is
prevailing there. 1 bappened to mect a
rich man. He s8aid that if someone,
killed him then where the matier would be
reported. There is no Govern neat in
Punjab. God does not live in a guru-
dwara, temple or mosque. He lives in
the heart of those who heip the poor.
Mahatma Gandhi had done good for the
people, und the people the world over
became his followers. The persons invol-
ved in these activities have no inner
strengh. What is religion ? A true reli-
gion does not preach hatred against any

other religion.

(Engtish)
When you koow that very men-
tioning the names of God brings
. tears 10 your cyes aod muke your

hair stand on end You must Know -

that you have freed yourself from
the attachment of lust and gold
and obtained God.

‘M.K. Gandhi’
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(Translation}

The thing is that man waants to perpe-
tuate his supremacy.

(English]

Any work you do is done for your
own benefit, for your own salva-

. tion. God has not fallen into
ditch for you and me to make
him out by building a hospital or
something of the sori. He has
ordered you to work not in order
to help him but help yourself.
You think that even an ant will
die without your help. Most
arrant blasphemy you cannot help.
Your worship when you give a
morsel of food to dog, you wor-
ship the dog as God, because he
is all and is in all,

‘S. Vivekapand’
\Translation]

Religion teaches that one should not
hate anyone but the people exploit in the
name of religion. When all the people
will become educated, no one will be able
to exploit them in the name of religion.
At preseat, the people are being mis'ed in
the name of religion.

[English]

All expansion is life, all coatrae-
tion is death. All love is expan-
sion, all selfishness is contraction.
He who loves lives, he who is
selfish is dying. Therefore, love
for loves suke, because it is the
only law of life, '

‘S. Vivekanand’
(Translation)

The priests in gurudwaras and maosques
do nothing except eating. They get food
without makiog any effort but God rests
in those persons who toil to earn their
livelihood. God does not live in thosé
persons who do nothing but give sermons
in the morning and evening. Actually
they have no religion,
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Therefore, in my opinion, religion is

very importart and one should adhere to

it. but what is going oo in the world is
not religion. The uneducaled persoos
jower the importance of religion by their
acts though religion is a good thing in
itself,

One day I met the followers of Radha- J

swami sect. They say that one should
always recite the name of God. It made
me laugh at them. I asked whcther God
was so greedy that he wanted every one
not to do anything but to rccite his
name. I told them that God wants much
more than this form from his devotees.

[English)

““When you know that very men-
tioning of the name of God brings
tears to your eyes aond makes
your hair stand on eénd, you must
know that you have free yvurself
from the attachment of lust and
golc_l and obtained God.”

[Translation]

This is precisely where God can be
found. One can find God in duing work
anpd not in a temple. We should koow
our true religion, but instead of paying
attention towards it, we indulge in other
activities,

With these words, I convey my thanks
to you.

[English}

. SHRI DINESH GOSWAMI (Guwa-
hati} : Punjab biceds today and with
Punjab nation blsods. Punjab has thrown
a challenge not only to the foundation of
democtacy in this country, not only to
our secular character, not only to the
unity and integrity of this country, but, I
betieve, above ull, to the individuality of
the nation, India has an individuality and
individuality is that in India we abhoc
violence. But whut has happened in
Punjab has shown as if a gradual de-
humanisation has started in this country.
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Not only people are being killed in Punjub,

" but when peaple read the newspipers in

the morning and sce that four, five or six
people are killed in Punjab not a ripple is
caused in the conscience of persons. I
have heard persons saying that only five
people have been killed in Punj.b as if
prthing has happened. This is an extre-
mely dangerous trend which we must all
arrest.

There have been some positive features
about which my previous speakers have
already mentioned. One his been the
very strong and determined stand that Mr.
Barnala has taken. I myself along with
some leaders of the opposition had a
meeting with Mr. Barnala only a few days
back and he told us categorically that the
Akali Party had taken the position that
religion and politics could not go together;
there must be a dividing line betwcen the
religion and politics. 1 have gone through
the resolution passed at the Convention
of Sikhs held at the Village Longowal
on February 20, 1987. But 1 find that
there has been no reference to this aspect
of the matter which Mr. Barnala has very
categorically statcd before us. May be
Mr. Barnala has his own compulsions and
we must appreeiate it. He cannot take the
stand diverse from the stand which he has
taken so long. We cannot expect him to
cross the ocean by one jump. 'Secondly,
his compulsion also is to take the Sikh
masses along with him. If he does some-
thing by which he is isolated from the

- Sikh masses even though his stand may

be a glorious stand, I do not think he will
achieve the political objective. That is
why, in spite of the fact that Mr.
Barnsla has taken a very strong stand
against the Akal Takht, he has shown his
respect to the Akal Takht, becuuse, we
know of the respect of Akal Takht has
been generated in the minds of the Sikh
people over centuries and you cannot
expect that respect to be challenged just
in a moment even though the situation
might demand it. I believe, hope and
expcct that Mr. Ramoowalia and his party
will take this stand to the logical conclu-
sion and will be able to state at some
point of time that religion should not
have any part in politics neither politicians
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should try to influence religlon because
that has happened in both the ways.
The religious persons have tried to influ-
eace politicians and politics and for the
sake of poiitical interests, we have also
tried to influence religion. Let us ail keep
. apart from it. The fact rcmains that
let us not blame only Akali party for
mixing religion with politics. If we look
into the forty years of our exislence,
probably all the political parties of th:s
country at one point of time or the other,
have compromised on the guestion of
religion and politics because of thc com-
rulsions of votes. We have passed Bills
here which we should not have passed.
There are alliances of different politigal
parties which we kaow are communal
partics, which in one State we call
commupal but in an.ther State we do
not call communal, and" we call them
secular. Therefore, when we talk in terms
of geparuting politics from religion, we
must all stand together and have a con-
certed and conscious stand and fnust say ;
come what may, in the democratic polity
even if we luse, let us take this stand for
the sake of this country.

I usiso take a point which  Mr.
Kolandaivelu has stated that lct us at no
point of time try to nterpret the happe-
pings in Punjab as conflict between t!:e
Sikhs und the Hindus. 1tis not a conflict
between the Sikhs and the Hindus, it is
a conflict between the nationlist forces and
those forces which do not believe ip the
integrity of the nation, itis a 'conﬂi!::t
between those forces which believe in
democratic polity and those forces which
do not believe in democratic pqlity_-. I
believe that the only solutjon l;qs in a
political solution. A military 'SOII.ICIOD or
a solution of law snd order wall_ not be a
proper answer. 1 am not saying for a
moment that law and order machinery
should noi be geared Up to fight the ex-
tremits but mercly by law aond on"dcr
machinery we cannot fight the extremists,
por by legal measures wo can. You can
go on amending the constitution and all
Jaws but that will not give any answer tf)
the happenings i» Punjab. That IEISWCT-IS
not so simple. The Government, in spite

-
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of total opposition by the Opposition
parties, did pass a Resolution under
Article 249 saying that they will have a
security belt and thereby the will fight
extremism. But no action has been taken
thereby. Only the power has been taken
away from the Stiates. The Government
passed the law taking all the powers but
the rules were not framed for eighteen
months. " Even itill today, rules have not
been framed regarding some of the wvery
salient features of this Act. Law or law
and order solutions go only to some
extent.

I believe that on the political front, two
things must bg done. One is that the
terrorists must be isolated. The extre-
mists must be isolated. When I read in the
newspapers that the terrorist, after Kkilling
persops, escaped by going in a tractor,
the obvious conclusion is t(hat somebody

- in th: nearby village has given them

shelter, otherwise how can they cscape ?
That means the villagers, for one rzason
or the other, have some support for them.
Iam not one who will be prepared to
oelieve that the people of Punjab are anti-
national or that they do oot have peace
in their heart. The people of Punjab by
the facts of history, have proved their
commitment to the nation and, therefore,
we must be able to educate the villagers
that the cause for which the extremists -
are fighting, the’ methods that they have
undertaken arc not such which will either
help the Punjab or will help the country.

I also believe, and 1 entirely agree with
Prof. Ranga, tbat there must be a spirit
of concilliation for different groups. I am
not prepared to accept, to example, that
Mr. Badal is an anti-national or Mr.
Amrendra Siogh is an anti-national, Mr
Amrendra Singh has been a member of
the ruling party. They have fallen apart.
I am not prepared to accept that Mr.
Shaminder Singh is aa apti-national. I
believe that Mr. Shamioder Singh is as
national as Mr. Ramoowalia, and if they
remain separate, Punjab will suffer, India
will suffer. Therefore, all effoits must be
made by them and also by us and all
otheis to briog them together because
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when we will be able to bring everybody
together, only then we will be able to
isolated the extremists.

A very good effer was made by the
Prime Minister. Mr. Shaminder Singh,
while the Opposition leaders met the
Prime Minister, told us that the interpre-
\ation of the huk-anama that has‘come in
the Press and the public, is not the
correct interpretation, that the hukmnama
never asked either Mr. Surjeet Singh
Barnala or his MLAs to resign. They
were asked only to resign from the Pary
posts. The Prime Minister offered in his
grace that if the Aukmnama has not been
properiy interpreted in the !’ress or in
public, he was prepared to give tpe TV
to both the Akali factions to explain their
own position, provided, of course, botp
the factions are prepared to express thefr
loyalty to the unity and integrity ‘of this
country. Therefore, the ball is in the
court of Shri Suminder Singh. 1 hope he
will aceept it and will go to the media and
tell us actually what is the re l inter-
pretation of the Hukamnama. If it is not
properly inteipreted, let us know.ll}c re?l
interpretation. There are mis-gvings in
our mind a'so. Let us remove it.

I am not goiag to s>yeak about the
Accord. I have quurrelled with Shri Buta
. Singh about Assim Accord and also
Punjib Accord. Both the accords have
not beea implemented. [ have got a
point to mike about the Jodhpur detz-
nues.

I come to Jodhpur detenues. [ am
against violence. But as Iam opposed
to individual violence, T am opposed to
State violence. The state violence is the
worst kind of violence.You in the case of
Jodhpur Jail amended the statute to the
extent that the detenus shall have to
prove their inhocence. The law in our
couitry is that the prosecution has to
prove beyond a reasonible doubt that the
rson is guilty. The law was amended
to the extent that the detenu was asked
to prove his innocence. Even after the
aw has been ameaded, vou have.not been
able to find out a case. Even after the
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law is amended, if a case cannot be made
against these persons, what right have you
got to detain them for the last 2} years.
I believe that the detention of the detenus
is a blot on the democratic structure of
our country, If happening and killings
in Punjib is a challenge to democracy, the
detention for yeurs together witho .t trial
is equally a challenge to the democratic
foundation of our country. We have been
told by Shri Barnala that most of the
de'enus were workers of Shri Longowal.
They werc security persons of Shri
Longowal. At this moment of history if
we cannot trust Birnlaji, I do not know
whom we can trust so far as Punjib is
co::cemed.

We all appluuded yesterday when the
President made a reference to Burnalaji.
What does this applaud mean ? It means
that we have confidence in him. Is it in
these matters which suit the Cengral
Government but not in those matters
which do’ not suit the Central Govern-
ment ? We have got .confidence in him.
Shri’ Barnala has stated very clearly ‘‘I
want political strengh by implemeatation
of the Purjab accord and by release of
these detenus”. This will give him

-strength to fight terrorists and the extre-

mists. Kindly give tais political strength
to Shri 31nala.

Our Party Assam Ganaparishad is not
involved in Punjib Politics. We cannot
do much in Puojab. Even then we are
prepared to go to Punjab to make our -
presence felt—that in the case of fight
against unity and integrity of this country
all the political parties of this country
whether paffooal or regional, all stand
together to meet the challenge and we
have accepted that challenge. Therefore,
[ would submit that let us strengthen the
hand of Shri Barnala, more politically
also if he requires any help in the law ang -
order situation. But if we do not do
that, I dv not think we are doing justice
to his case.

I am thankful to you for giving me
this opportunity.
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SHRI VIRDHI CHANDER JAIN
(Barmer) : Mr. Deputy Speaker, Sir, we
are discussing Lhe law and order situation
in Punjab. In fact, Puejab is a chalienge
10 the country’s unity and integrity. The
extremists and the terrorists have killed a
large number of innccent persons in
Punj:b bul even then the communal har-
mony among the Hindus, the Sikhs and
the Christinns did not get vitated. Such
a thipking among the people shows that

the pcople are mpot prepaied to yield

before teirorism. We all, including our
Prime Minister, praise Shri Barnala for
the bold step he has taken in the free of
‘Hukumn:mu’ issted by the Head Priest
to to,ple his Government. Shri Buranala
had mentioned about the detenus in
Jodhpur jail during his talks with the
Prime Minister. A number of Opposition
Members have also gpoken about tlhus
issue. Their cases should be screened and
the innocent gersons should be released
while the culprits should be prosecuted.
The law stands ¢n this principle and
action shou)d be tak¢p in accordance with
this pringple.

Another issue is that the Punjab Accord
is not being implemented. Our Prime
Minister  has
earlier that it s not being implemented.
Who is respoasible for this ? It is the

Barnala Government which is not imple-

menting it. When 1he fssue pertaini:g to
70 taousand acres of land has been sct-
tled then what is the hitch before the
Barnala Government in scttling the ques-
tion of Chandigath ? But they are silent
on this mautter. Thcy are not willing to
settle this issue. The report of the Eradi
Commission will be out very soon.
Haryana, Punjab as weil ns the Centre
have agreed to wbide by it. Now the point
is that all the political parties and the
leaders shou'd abide by the report of the
Fradi Commission in to‘o. This should
not happen that they implement one con-
dition of the report and flout the other.
This way the Accord cannot be implemen-
ted fully,. The step taken in regard to
the action plan is very praise worthy.
There is need to implement the action

also categorically stated
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plan. The leaders of all the parties, their
supporters and other volunteer © organisa-
tions should launch a campaign to create
an atmosphere which may be conductive
to socialism and also against the com-
mupal forces, so that Punjab could be
saved from the dreadful violence prevail-
ing there,

Our Hon, Prime Minister has said
clearly that this problem cannot be solved
by using military force. In a democracy,
such problems cannot be solved through
military ; they can only be solved through
mutual talks. As proposed by our Hon.
Prime Minister, the United Akali Dal
and the Badal Group should clarify their
actual stand by going on the telcvision.

SHRI SHAMINDER SINGH (Furid-
kot) : Send TV to jail.

SHRI VIRDHI CHANDER JAIN :*
If other leaders agree to it, they can be
released from jail also. What I mean to
say is that they should make their stund
clear. If they are against violence, if
they do net want to disindegrate the coun-
try and are not in favour of Khalistan,
they should come forward to solve this
problem through mutual talks. Our Hon.
Prime Minister has solved the Mizoram
problem and peace has been restored in
Assam also. These accords have even
caused loss to our party but we have not
allowed any damage to be done to the
country. Same thing has happened in
Punjab also where our party lost i(s rule.
QOur Prime Minister is- a large-hearicd
person and he wants to preserve the unity
and integrity of the country even at the
cost of his party’s interests. I hope the
Hon. Prime Minister anod the Home
Minister will take concrete s'eps to con-
trol the situation in Punjab and will solve
this problem, That is all 1 want to say.

*SHRI CHARANIJIT SINGH WALIA
(Patiala) : Mr. Speaker, Sir, the Punjab
problem has buen discussed in this House
a number of times and hon. members have
expresed their views on it. But still it is
begging solution bccause this problem in
fact is the creation of the Central Govt.
or Delhi Govt. Had it not been their

—

*The speech was originally delivered in Punjabi.



427 Dis. on the st. made
by Minister of

[Shri Ch.rgnj-t Siogh Walia]

creation perhaps its solu'ion would have
been found by now. Punjub is being sub-
jected to discrimination gver s.nce the

‘country became independent. When States

were carved out on linguistic basis, Punjab
got the Punjibi Subha on the basis of
language after a grim stuggle. In Inda,
Punjab State is the first example when the
capital city was not given to the State.
On the other hand a condition was im-
posed that if the cap'tal was given to
Punjab, then some ar a will have to be
given to Haryana in return. This by
itsclf is a glar'ng discrimination. Similarly
even in the case of water, all the national
and international laws were totally
ignored. All the laws were put on the
sheif. On the contrary in Punjab the
Sikhs are held in susp:cion. If the Sikhs
pad wanted to be separated from India,
then before independence, the British had
given lot of instigation and also made an
offer for a separale Sikh home land, But
the Sikhs h:ve always thought that India
is their countiy and I can say with a
sense of pride that they have mude the
greatest sacrifices for the freedom of the
country, they have made these sacrifices
not only for attain'ng independence but
also for preserving it. They have made
sacrifices for kceping in tact the unity and
integrity «f the country whether it was the
war of 1962, 1965 or 1970. During emer-
geney, Akali Dul struggled the max mum
to safeguard the democracy. I hive men-
tioned all these facts because it is said
that the sikhs or Akalis or those who are
known as dissidents should explain to the
people of India whether they believe in
the unity or integrity of the country or
pol. Many a time it Rus been clarified
aboundantly by the responsible leaders of
Akali Dal, our President and Prof,
Darshan Singh, new Jathedar, Akal
Takhat that we will not do anything that
is against the unity and integrity of India.
We respect the unily of India. When our
Jeaders and our President accept this
position, I do not know whether you
want us to write it down on Stamp paper.
On the country the Govt. is tryirg to
discredit the sikhs by painting them as
exteremists and terrorists. The entire
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Govt. media whether it is TV  Radio or
Press, is paying an ugly role in giving a
bad name to the sikhs in India.

Secondly I come to the question of Kha-
listan. I want to ask the Home Mipister,
who is p-esent here and also th:t august
House whether Mr. Badal of Akili Dal
now or Simranjit Singh Mann,; who is the
President of our Akuli Dal have ever
asked for Khalistan or whether any other
leader of Aka'i Dal has demanded it, or
whether the Akali Dal has even passed
any resolution to this eflfect. If nobody
has been made any such demand, then I
do not know why you ask this question
again and again--and inp what way you
want us to clarify it. Shri  Simranjit
S:ngh Maon, had recently contested the
election to Rajya Sabha. All of us who
are the members of the House have come

through election. We have contested
these elections because we have faith in
the constitution, The Home Minister,

the Prinie Mnister, Simranjit Singh Mann
and a!l of us have taken the si.me oath.
We have contested the elections because
we have confidence in the unity end inte-
grity of India and faith in the country's
Constitution. It is therefore great injustice
to the sikhs as well as the Akali Dal
when il is said that they should prove
their credentials and bonrafides. On  the
contrary, we have always had complete
faith in the vnity and the Constitution of
the country. [ want to say that we are
being cornerned, we are being pushed to
the wall, Such things are being attributed
to us which have never been desired by
sikh Qwum, or Akali Dul. The Guvein-
ment must check this dangerous tread.

For the list 5 or 6 years Akali Dal has
been carrying on a very peaceful strugg e
on Anandpur Sahib resolution. A big
controvery has been raised on our Anand-
pur Sahib resclution. It has been pros
pagated cmongst 1he people that it is a
scessionist document  where as  this
resolution only seeks o give a piractical
shape to the federa! structure in india.
The States shou!ld be given mare powers.
CPM, CPI, Telugu Desam, AILUMAK,
DMK also ask for these powcrs, when,
they ask for thesc powers, they are not
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called separatists. Why are only we
dubbed as separatisis, 1s it only becausss
we are a minorily and you are - trying to
corper us. In fact you should try to win
the confidence of the minorities.

_ When it comcs to the question of
terrorism, 1 would like to say that we also
oppose violence in Punjab. Qur opinion
is and the people in Punjab also think
and observe that it is the State which is
indulging in viclence. State terrorism has
given birth to extremism and it all staried
with Operation Blue Star. As Mr. Bhatia
stated you should tiy to uaderstand the
sikh psyche. We are opposed to terrorism
and extremism., The Goveroment should
stop State terrorism as suggested by Shri
Goswami becuause such terrorism gives rise
to extremism. There should be no fake
encounters. It is the duty of the Govern-
ment {0 ensure that the laws are imple.
mented and respected by the citizens. If
persons are arrested and killed without
prosecution or court cases, it will lead to
a sense of revolt a.d resentment in the
people. The Governmeint should stop
this policy and persuade the people
affectionately and win their confidence.
By putting the pcople in jails no problems
can be solved and pe.ce cannot be rustor-
ed in Punjab. All the leaders, whether
he. is Badal or Simranj.t Singh Mann or
the youth should be given general amnesty.
They should be released. Instead of
using foice or violence a national debate
and dialogue should start so that this
problem can be solved.

As regards illegal deteatioas, Jodhpur
detenus have beecn in jail for more than

2}  years without any legal action.
Simranjit Singh Mann is in jail. Demo-
cracy has been strungulated. As Home

Minister stated on 30.h November events
took a turn ; democratic elections were
held for SGPC in which Badal laction
came out victorious. Instcad of tuking
them inlo confidence and ta:king to them
to find a solution to Punjab problem they
were arrested just sfter half a day and put
in the jail. The Central Government
has started confrontation and intcrference
in the religious affairs of Pufijab and sikh
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community., This should be stopped.
Shri Barpala himself admits that Akal
Takhat is supreme und he is prepared to
obey it. So far as thc traditions and
conventions of the sikhs are concerned
over since Akali Dal cume into being in
1920, I would like to infoim the 1{ouse
that the congregition. which was convehed
in 1920 was convencd by the Ak.l Tukhat
jathedar. All the religious morchas
which were organised before indepenience,
whethec It was the Jaito Morcha o1 Gurua
Ka morcha, they wecre all supported by
the Indian Nauional Congress, even though
they were reiigious morchas. It has been
the tradition of the Akali Dal and sikhs
that relig on and politics go hand in hand.
Ever s.nce the inception of Khalsa, ever
since the origin of Miri Piri (in Har-
mander Sahib we hive Nishan Sahibs of
Miri Puri of Shri Guru Har Gobind Sahib)
ever since the origin of sikh religion and
religion and politics have
existed s:ide by side. All the morchas
before indepenlence were organised on
this veiy basis and the leaders of the
Indiun National Congress to.k puart in
them and supported them, Jawahaurlal
Nehru was arrested during the Jaito
morcha and wus lodged in Nabha jail.

Now if it is expecled that those tradi-
tions should be flouted, and authority of
the Akal Takhat is chal.enged and Shri
Barnala is made to challenge it, thic would
not be a heualthy trend. I will appeal
that the Central Govetnment should not
stand on prestige or look to it with
narrow political interest. It should instead
arrange a round tiuble conference and
invite the youth, the detenus, political
leaders of all political shades for discus-
sions. We do pot say who should be
included or who should bes exclucded,
Every body should be invited for talks.
We should try to know what the problem
is. Only then it can be solved. 1 think
this problem has been created by the
Central Government. I appeal to the
Central Goveroment, the Home Minister
and the Primne Minis'er to solve this prob-
jem so that it does not reach a dangerous
st:ge and cause seirious harm to the
nation. With this appeal 1 assure that



L J
43! Dis on the st. made
by Minister of *

[Shri Charanjit Singh Walia]

my party will give full suppoit and coope-

ration to find a any selution to the
problem. ’

17.54 hrs.
J[MR. SPEAKER ir the Chair)

SHRI BALWANT SINGH RAMOQ-
WALIA (Sangrur) : Mr. Deputy Speaker,
Sir, 1 thank all the hon. Members of the
House for extending thcir full support to
the Shiromuni Akali Dal which under the
leadership of Sardar Surjeet Singh Barnala,
is whole-heartedly -working for mutual

goodwill among the people in spite of «

diversity of religious and thoughts.

1In the beginning of his stalement, the
hon. Home Minister has said :

[Ené!isfd

““No praise is too high for the
" people of Punjab belonging to all
the faiths who have continued to
express tneir solidarity and their
belief in secular ideals.”

[Translation)

1 think it a great tribute to the peo.le
of Punjab. This big problem and big
challange is being tackled- with the help
of the entire country, Now we have
reached the pomt wheie we bave to
think ubout our next step.

I shall not take much time. But I
would definitely say that we have to take
certain things very setiously and with
firm dectermination in order to forge
ahead. Terrorism has been condemned
and it is being fought back strongly.
There are only a few peopl= among Sikhs
who are involved in terrorist activities,
Perhaps, the House will be surprised to
know that the Hindu Shiv Sena Activists
are also not lagging behind in the matter.
They tuke out many processions and
deliver inflammatory speeches. A number
of activists of Hindu Shiv Sena have
been caught bearing artificial beards.
When their artificial beard was pulled, it
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came off. Today, they are alse looting
the Banks and arc indulging in other
illcgal activitics, Theretore, Mr. Speaker,
Sir, I would say that I all should oppose

I would like to clarify three or four
points to which we have to pay more
attention. The Sikh brotheis who have
been living outside Punjab for the last 50
to 100 ye.rs have become a respected
section of thot society. They have con-
tributed a lot to the nation, to the
society and to the State concerned. Now
at some plices, such feelings ure being
fanned as are causing troubie to the sikhs
living there. I agre: that all uie not in
trouble, but some people are facing diffi-
culties. 1 regrei that some Hindu brothers,
who came from Purjub, told such stories
as excited the peopie. Similarly, some
Sikh brothers who have since gone to
Punjab from here are the victims of
injustice done by some colleclor or some
other low ranked official or they did not
get justice in a quarrel between (wo
ncighbours. The hon. Home Minister
should pay atlention towards it and if
such a thing happens anywhere, it should
be dealt with firmly.

As has been said by Shri Dinesh
Goswami, we should trust Shri Barnala
and trust every word uttered by him in
regard to the sacred Akal Takht. As a
Member of the House, I would request
my fellow Members that we should not
utter a single word of disrcspect about
the supremacy and highness of the
sacred Akal Takhi. So far as the
misuse of the Akal Takht is concerned,
we are ahead of others in opposing it,
but the supremacy of the Akul Takht has
to be maitained.

Another thing that 1 would like to say
is that the Punjab problem has become a
natiopal problem, because foreign forces
are also at work there. You combine
both t(he things together., 1 am nota
poet but Sardar Buta Singh is a very good
poet because he was a teacher and pro-
fessor of Punjabi. There are two tlings in
it—religion and atmosphere., You roverse
both these (higgs. You will say how ?
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Today, an atmosphere of faith among the
people of Punjub has been created. Some
sikh employees of the Central Secretariat
met me and Shri Madhu Dandavate and
told that...

PROF MADHU DANDAVATE : Do
not reveal their names lest they should
lose their jobs. .

‘SHRI BALWANT SINGH RAMOO-
WALIA : You have said a good thing.
They told me that the stand taken by
Shri Barnala on the unity and integrity of
the country had completely changed the
atmosphere agd their fellow employees
who used to make fun of them, had
stopped doing so. They have realised
now that except a handful of people,
crores of people think about the pation
and pational unity. Such an atmosphere
. of trust has bcen created.

18.00 brs,

So, we have to further strengthen it
ind the wrong notion among the Sikhs
have to be dispclled, Some propoganda,
some incidents and some rculities have
crcaied this notion among the Sikhs that
they do not get full justice and if they get
it, it is only after a great deal of sacri-
fices. For example, four commissions
were constituted, - i e, Mathew Commis-
sion, Venkatramaiah Commission, Desai
Papel and Ranganath Misra Commission.
The people of the country might be
sutisfied with these technicalities but the
‘Sikh-Psyche’, as has been said by Shri
R. L. Bhalia, or the people of Punjab
are not satisfied. As has been said by
Shri Mudhu Dandavate, the Commissions’
reports have presented the facts in such a
manner that they have been disheartened
because the reality is totally different. They
feel that justice has not been dome to
them. Therefore, you should not streng-
then this notion that the poinls coatained
in the written Punjab Accord are being
referred to the Commission after changing
their terms of references. Nothing should
be done at the cost of the nation and at
the cost of national unity. You should
not go even a single word beyond the
terms of refetences mentioned in the
Accord. If you do it and take any
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decision, it will not only be illegal but will
also have dire consequences,

In this regard, one more important
point that I would like to mention is
that you should take up this matter at
diplomatic level with Pakistun, Canada,
U.S.A.-and Biitain from wherec terrorists
are geitling support, We have to stop
such forcign aid to them. It is the duly
of the Government of India to check it.
If the matter comes up again and again,
it is only the responsibility of the Cent:al
Government to curb it has been said by
Shri Madhu Dandavate.

PROF. MADHU DANDAVATE : At
present talks arc going on at the cricket
level.

SHRI BALWANT SINGH RAMOO-
WALIA : I wculd also like to say that a
propoganda campaign has been starled
against Shri Barnala. So, you can ask
Shri Barnala as to what he needs.
Yesterday, there was a meeting at the
residence of Shri LK. Gujral, a well
known figure of the country, which was
attended by some 20 to 25 big personali-
ties, like retired Gencrals, Air Murshals,
Cabinet-Secretary, etc,, who all bad a con-
iﬂ for the country. They suggested that

sequence should be c¢hanged., At
present political support is the first
requirement in Punjab and thereafier con-
ferences, conventions, rallies and mass-
moblisation could follow. 1 feel you can
ask Shri Barnala as to what he requires
at this juncture.

As regards Jodhpur detenus, the hon.
Home Minister can not find even a single
person who opposes their release. The
Congress party agrees to it apd so does
the entire nation. So, what is the difficulty
in releasing them ? There are 266 Army
deserters. 'They have suffered three year's
of imprisonment. After taking into
account remission of ome year, only six
months imprisonment is left. They should
also be released. It will create a fuvoura-
ble atmosphere in the country.

Io order to strengthen the hand of Shri
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Barnala, you should extend your full
support to him in letter and spirit on
Chundigarh and other issucs. 1 would
like to assure the nation oncc again that

Shiromani Akali Dal under the leadership

of Saidar Surjit Singh Barpala  will

continue to march forward on the pith

shown by lale Sant Longowal to work for
strengthening the age-old traditions,
" mutual goodw.l and fraternily, Atmos-
phere of love, scculaiism, unily and
integrity of the couniry and we shall
continue to dedicate overselves to the path
shown by Guru Nanak Dev and the Sikh
tenets to make India a stroi:g nation.

TH{E MINISTER OF HOME AFFAIRS
(5. BUTA SINGH) : Mr. Speaker, Sir,
first of all, I am thankful to the hon.
Members who have given scrious thoght
to the situation prevailing in Punjub on the
very first day of the sessions in the Houses.
I would say first day because formaly the
busiiiess of the House has start d only
to day; yesterday we had only a ceremony,

All the hon. Members who participated
in this debate have expiessed their views
seriously and full responsibility. I toc
have tr ed sincerely to present the actual

. siturtion prevailing inPunjab, through s
statement, bé¢fore the House. So that
the interest of Punj:b as well os the
country, the House can discuss this issue
with much pecded attention. Most of
the speeches of the hon. Members in the
House today were directed at restorat.on
of peace, wunily and love in Pusjab.
Some points were also raised. Before I

reply to the points raised by the hcm.‘

Members, I would like to express my
gratitude to you for your guidance to the
House os well as to the nation that
communal thinking and religious funda-
mentalism pose a great danger and a
chullenge 1o the democracy, unity and
sovereignty of the country. This challenge
may come from any of the religions, but
to hus posed a dunger (0 our unity and
to °the very existence of our country,
Some hon. leaders from the Opposition
have also expré:sed heir views in this
regacd. 1 would like to mention in this
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august House that some days ago, the
Hon. Prime M'nister he!d talks with the
Opposition leaders, during which a
comprehensive programme was chalked
out to improve the situation in Punjab,
He himself mentioned this poinl, on
which we reccived your guudance today,
He also wunts that an opcn seaunar at
thc national level should be organised to
evaluate thr situation su that we could
collectively say that in the name of
religion and communily, our communal
thinking is causing damage (0 unity of
our country. Many opposition leaders
agreed  to the provosal of the Hon,
Prime Minister as to how *eligion could
be saperated from politics and today you
have -also gu‘ded us in that diiection.
I hope the dialogue with rhe Opj o3 tion
leaders would continue in futu:e uncer the
leadership of the Prime Minister. This s
a very sensitive matier as it relates to the
religious sentiments of the people. After
considering it judiciously, the Government
is prepared to implement the guide-'ines
which you have given in the intc:est of
the nation. I have cvery hope that the
nation, as a whole, will rally round the
Prime Minisler and whaiever dec’sion is
taken on the proposal and the guidel.pes
given by thc Prime Minister, will be
acceptible to all. Nobody wants that the
followers of uny *religion or a sect in our
country should fcel thut their religion is
being attacked. Aclually spe.kiug, this
feeling itsell is against the religion. If
someone says that he belongs to the
minority community and the others say
that they are inthe m jorily, then it
simply amounts to violence. When we
consider ourselves as a minority, then
automatically a feeling of inferiority
develops and we feel that we are not
bonafide citizens of this country whereas,

on the other hand, when we talk of m jo-
rity, a feeling of vanity comes right
through us; we develop a superiority
complex and our thinkirg gets biosed.

So, we do not want that this type of
feeling should devclop in the natioo,

among the brothers and the c'tizens of
this country. On this issue, we from the

Government side are Tcady o give our

consent and extend full support aod

co-operation to you, whenever and in
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whatcvé;’“way you suggest it to be.

I have mentioned in my statement that
irrespective of the killings of the innocents
people ard ' continued distuibances in
Punjab for the last four to five years, the
people of Punjab are maiotaining the
feeling of brotherhood and affection
among themselves. Some people get
disturbed with the news published in the
newspapers but even then, today the
people in Punjab have unshakable faith
in one another and are hving unitedly. It
is also a symbol of the unity and integ:ity
of the country ind I hope that the people
of Punjab would continue to demonsiracte
their patriotism through all these dangere
and mounting challcnges.

Mr. Speaker, Sir, some hon. Members
have raised some poiunts in their .speeches.
First of all, 1 want to mention some of
the points raised by Shri Wala. 1 am
grateful to him that today he has tried
to clear some points courageously, buat it
is a matter of sorrow that there are
certain fcelings which continue to  persist
and which ceuse a feeling of distrust
among the citizens. Ore should not take
it otherwise if 1 ask a few questions from
the Akali l-aders (o remove those
feelings, The most recent happening which
still needs to be clarified is the congre-
gation held in tie Harmandir Sahib on
26th January, termed, as Sarbat Khulsa,
which was attested by all the hon.
Grant this and leadcrs of the erstwhile
Akali Dal of which Shri Walia w:s a
Member. 1 call it erstwhile because there
is a split in it and they have formed a
new Ak:li Dal.

AN HON. MEMBER : United. *

_S. BUTA SINGH : One should call it
erstwhile al becuuse they caused a-spﬁt
and left it.

AN HON. MEMBER : Unified.

S. BUTA SINGH : Previously, it was
united and pow it is unified. only God
knows what it is. 1 wart to ccme to my
point. What tianspired at the ‘Sarbat
Khulsa', which I mentioned eurlier, has
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not been clurified so far. Were net the
killers of General Vaidya, Shrimati
Gandhi and that Great man, in whose
namec Shri Walia and his colleagues
begged for votes und managed to be here,
felicitated publically ? The killers of
Shri Longowal were felicitated there. So
far, Shri Wulia’s party has not come out
with any clarification “in this regard.
Besides, I want 1o go a step further to
make a small mention of the resolution
of the same ‘Saibut Khalsa.’

Mr. Speuker, Sir, the resolution adopted
in that ‘Sarbat Khalsa’ 1eads like this :~

[English)

“The Sikh Samagam endorses the
declaration of Khalistan made by
the Panthik Committee on
April 29, 1986 in the context of
conditions created by Governme:t
of India and it pra‘scs the sacri-
fices of Sikh men, women and

- children for the fulfilment of this
objective,"”

‘\Translation]

I want to tcll Shri Wulia that he did
not say even a single word about this
resolution. Besides, cne more thing is
there about which alsc he did not utter a
word. A new oiganisation has come into
existence. Shkiromani Gurtudwara Pra-
bandhak Committee is a body constitu ed
under the law which looks after the
management of Sikh Gurudwaras and
governs "them. The -ppointment of the
office bemers, appointed by the Committee
whom we consider as supreme and so do
the leaders of ‘he Akuli Dal, was nullified
by the Panthic Committee and they were
not a.lowed to function saying that it
required their permission, That is why
this ‘Sarbat Khalsa® wits o1ganised so that
the Panthic Committee could regularise
the appointment of Granthi Sahibs and
then only they could start their work. The
ones who were appointed, regularised and
recogtised by the S.G.P.C., were made
temporary by them, These functionaiies
could stait performing their duties only
after getling regular appointment from
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them. 1f a committee, duly copstituted
under the Act, appoints any office-bearcr
then there is an extra constitutional force
also which overrules it and declares them
as officiating. And these five high priests
have accepted the Huka ~oama issued by
them.

SHRI CITARAN)I SINGH ATHWAL
(Ropar) : The executive of the Shiromani
Committee did not offer them permanant
Appointment.

(English)

S. BUTA SINGH : I wish my learned
colleague knows the back-ground. 1 am
quoting on'ly from the S.G.P.C. records.
They never appointed him as officiating.
Then, may I ask as to who is the real
one ?

[Transiation)

SHRI CHARANJIT SINGH ATHWAL:
] have said that the committee hal
appointed them on temporary basis not
on pe:manent basis.

S. BUTA SINGH : But I ask who
made it as officiating ; who was there
before that? After all, itis only they
who have appointed him as officiating.
They have appointed Jathedur who is in
jail. Did S.G.P.C. appointed this man ?
The Panthic Committee says in this regard
that so long as that fellow isin jail,
Darshan Singh Ragi will continue to
function as Jathedar of the Akal Takht,
Has this extra constitutlional authority
pat been given to the Panthic Committee 7
The matter does not end here. That
Panthic Committec has assumed the
powers of S.G.P.C. und ulso has not
mentioncd about those five high priests.

[English]

“And this is a very Serious thing
walinji. Everybody must think over it.
1 guote :(— :

“In case all the five high priests
deviate from the Sikh tenets, the

FEBRUARY 24, 1987

Home Affairs re : Situation 440
in Punjab

Panihic Committee in consultation
with the Sikh Organisations will
be competent to call a “Sarba;
Khalsa™

[Translation)

Now this powecr has also been dele-
gated. Today, their Hukmnama is enforced
because Hukumnamas are being issued
at thcir instance. If Dharshan Singh
Ragi endorses whatever clarification you
have given and 'issues a directive to the
Panthic Committee, then only your clari-
fication will stand.

SHRI CHARANIJIT SINGH WALIA :
In regard to the point raised by the hon.
Home Minister, I would like to submit to
the Government of India and the hon.
Home Minpister that Shri Simranjit Singh
Mann is the President of Shiromani Akali
Dal. Only he is authorised to make
polcy declaration. The hon, Home
Minister is aware that * hri Jethmalani had
brought the hand-written reply of Shri
Simranjit Singh Maaon, (Interruptions)

[English]

S. BUTA SINGH :1 am sorry, my
learned colleagues has missed the point. 1|
never questioned what you say.

{Transiation]

SHRI CHARANIJIT SINGH WALIA :
Shri Simranjit Singh Mann has sent hand-
written replies in regard to the unity and
integrity of India, Constitution of the
country and Hindu-Sikh brotherhood. If
you want, 1 can give that hand-written

reply to you so that you may place it on
the Table of the House.

‘ :The second point which you have raised
18 In regard to the appointment duly made
by S.GP.C. The S.G.pPC. has duly
appointed Prof. Darshan Singh Ragi as
Jathedar of Akal Takht ip accordance
ui}h the Act. The Akali Dal accepls
thls. appointment. They also agree that
Sh_n- Surjit Singh Barnala is the Chief
Minister and they have full faith in Sardar
Palwan! Singh and the Coupcil of Minis-
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ters. Io this rggard there is a unanimous

resolution which kas been accepted and -

appreciated by them,

S. BUTA SINGH : Mr, Speaker, Sir, I
have a simple question to ask. May I
know whether the writ of the present
S.G.P.G., which has got power under the
Act, still runs? (Interruptions) You kindly
leave it to me. The new body has come
into existence and it has got control over
what is happening inside the Temple.
However, thc clarification given by Shri
Walia secems to be correct. Mr. Speaker,
Sir, a number of happenings have taken
place in the country during the last five
years. I would give you a small example.
Prof. Sahib, lsten to me. I am saying
about Article 25 of the Constitution. 1
do not koow much about law, It is
Just.ce Narula, retired Chief Justice of the
Punjab High Court, the most eminent
jurist Punjab has ever produced, who has
gsaid that when this Article, which dis-
tinctly gives recognition to you is torn off
from the Constitulion, your existence will
automatically cease as per the Constitu-
tion. But, unfortunately, the Akali Dal
failed to dispell this misconception from
the minds of the people in spite of the
fact that this article of his was published
in the newspapers saying thut he was sud
to know that such a thing had happened.

Thus, the Akali Dal remained uncon-
cerned ubout all these incidents, I do not
know why. There have always been some
forces at work with some motive, The
time is short at my disposal. If you give
me an opportunity, I shall give you some
examples wh'ch are truc, such as with-
drawal of Hukamnama signed by the
“Jathedar of Akal Takht. He was asked
to announce that he did not sign the
Hukamnama wherseas this fact was record-
ed on the life of S.G.P.C. and was pub-
lished in the newspapers also. There are
some of the facis about which the Akali
Dal always adopted a meek approach. As
a result thereof, the intercsts of the Sikhs
were affected throughout the country. It
wood have been good had the Akali Dal
given clarification in regard to this. The
people of the country have not _I'orgouen
the sacrifices made by the Sikhs, The
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history of the couatry is replete with
instances of what the people of Punjab
have done for the freedom of the country.
This kind of vacillation on the part of the
Akali Dal is not good. [ shall call it
vacillation because they could not place
this fact in its proper perspective. So far
as ‘Sarbat Khalsa' is concerned, the Akali
Dal did not say anylthing whcther they
own it or not. Nobody abjected to it
and they took over the control. What
to talk of the S.G.P.C., if the five Head
Priests deviate from their view point, they
will not abide by their decision and will
do whatever they like. The Akali Dal
did not utter a word in this regard.
Therefore, they are themselves in a fix.

SHRI BALWANT SINGH RAMOO-
WALIA : There has been a split in the
Akali Dal. You have referred to the
Akali Dal, Please make it clear......
(Interruptions)

S. BUTA SINGH : This kind of vacci-
lation shou!d be removed. Today is not
the opportune time to discuss such matter
in detail. I would like to say to the
people of the country and to the House

- that the Holy Akal Takhtis a supreme

seat and it is an affront to this Holy Seat
if one talks of politics from there. They
do not know what the politics is :

SHRI SHAMINDER SINGH (Farid-
kot) : It is miri-piri.

[English]

S. BUTA SINGH : I had the privilege
of knowing what is mcant by miri-piri ;
misi-plri is pot the one beng demons
trated.

[Translatiop)

They just pull out a passenger from
the bus and irrespective of his being a
Sikh or not, shoot him dead. This is not
miri-piri. A child of a Sikh is killed
because he has no beard and long bair.
The Holy Akal Takht s a sacred place.
Guru Har Ggbind Sahib had ordained
that after his death, nobody would sit on
the seat of the Akal Takht. He further
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said that only arms would be worshipped
there and no hukumnama would be issued
from this seat. We only regard the ten
Guru Sahebuns as Guru. If any hon,
Member could tell me any instance when
hukumnama was issued from the Akal
Takbt during the time of tem Guru
Sahebans, | shall ¢chapge my stand. 1t is
a hypocrisy 10 serve one's interest by
misusiog the sacred place like the Akal
Takht which is the highest seat .like
Harmandir Sahib. 1 do not want to dweil
on how it has been misused and who are
the persons behiod this misuse, I have
a great regard for the Holy Akal Takht
and we all should have regard fort his
sacred place. We should not drag the
Holy Akal T.kht into this dirty politics.
The S.G.P.C. has itself delineated oo
which counts hukumnama can be issued
and on which it cannot; Which person
cin be declared Tankhaiya and which
cannot. The S.G.P.C. has itself issued it.
All these things pertain to the post-Guru
Saheban period, Such ciicumstances were
not prevalent during the time of Guru
S \heban. Hukumnama used to be a per-
sonal order of Guru Saheb. It w.s meant
for the welfare of the sangaft and tou
strengthen 1t. At the end of every
hukumnama it used to be written that Gur
Mahataj wou'd help God would help,
God bless your family, Bu't what is
written in the present day nukumnama'?
Now when the hukumnama is issued, it is
ordained to the people to scver all kind
of relations with the person against whom
hukumnama has been issued ; otherwise,
they will invite the warth of God. ]n. lh'e
hukumnamas issued by Guru maharaj, - it
used to be written “Ram Ram, Ishwar”
and “‘Wahe Guru ji ki.” And on the
piesent day hukumnamas, it is written that
any Sikh who maintains relation with
such a person  will be excommuanicated.
Such a vast differonce betweea the two
two hukumnamas, It is a matter of great
shome for us. That Aukumnama was used
to be issued for one’s well being and 1o
attain God and the present hukumnama is
aimed at taking one away from God.
1 would ask the bon. Members to maln-
tain the sanctity of these sacred places
just as a lotus remains in water without
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being affected by it. If drops of water
are put on it, the water will drip down
like a pearl. In the same way, our places
of worship arc “ meant for worshipping
God and achieving Him or not for
excommunicating virtuous Sikhs. I am
pleased to say that all the political par.
ties in the country have joined hands with
the Prime Minister and have male an
effort in this direction so as to case the
situation in Punjab. { agree that it is very
difficult to deal with those han ful of
mischievous persons in Punjab who are
destroying the peacelul atmosphere in that
Stute. Particularly, when such people are
barboured in suacred places, when rich
people give them money, ration and
trainiog ; it becomes very difficult to
solve such a gigantic problem. Such
persons have become heads of Shiromani
Gurulwara Prabandhak Committee and
other bodies and are misguiding the
youth. Such a situation has been . created
in Punjab that a policeman in uniform
makes an attempt on the life of the
Director General of Police even though
he belongs to the same service and gets
his salary by virtue of being under him,
Therefore, the conditions prevaiiing there
are very serious. The enemies of the
country are giving them assistance in the
form of arms and ammunition and money.
They are helping them to create such
disturbances. The people who are behind
this Khalistan movement are conspiring to
weaken the country with the help of
foreign powers and agents. Punjab alones
cannot deal with it ; the whole country
has to deal with it. The Government of
Punjab has done good job during the last
few days with the full support of the
Central Government, Now, with the
initiatives  taken by the Hon. Prime
Minister, the leaders of all political
paities and groups have decided upon
three issues and a geoeral awareness
about these will be cr ated in Punjab as

well as in other parts of the country,
These are ;

[English)

(a) effectively meet terrorism, reii-
&tous fundamevtalism ang commu.
nal fanaticism in Punjab ; '
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, (b) to combat the on-going propa-

ganda in Punjab on communal
and religious lines ;

(c) to put an end to the misuse of
places of worship for political
purpose.

[Transiation)

A comprehensive programme has been
formulated upon these issués in which all
the parties will t.ke part and 1 have every
hope that all sections of the people in
Punjab which includes Kisan sabha—

(English)

—Industrial labour, ex-servicemen and
their organisations, freedom fighters,
youth and students, women, intel'ectuals,
poets, writers and artists, will also parti-
cipate in mobilizing and involving people
for creating a sense of mutual confidence
and strengthening the unity of the ¢ untry.

[Translation)

This comprehensive programme has
been chalked out. Shri Ramoowalia has
mentioned many points about the Accord.
We are not discussing here the npon-
implementation of the Accord. Shri
Mudhu Dandavate has mentioned about
the Commission. What we can do when

a mention of the Commission has been -

made in every line of he Accord. This
Accord was reached with (he hope that it
would be acceptible to all sides and would
be implemenied properly. This problem
relates to both the parties ; had it been
one sided, then we would have implemen-
ted it long back. Out of 11 clauses con-
tained in it, 9 needed one-sided action,
which has already been done ; 2 clauses
are there which need to be dealt wiLh by
both the paities but, unfortunately.
the result is :

[English]

We are stuck with these two things ;

and T am sure with the co-o;)cratiqn_of_'

And

in Punjab

all concerned pothing is impossible and
we can achieve through co-aperation,
through mutual con:ultation ; and I am
sure the decisions which have been given
by various Commissions will be imple-
mented by the concerned parties in all
earncstness,

[Translation)
&

Mr. Speaker, Sir, I would like to totch
one more point before I conclude. Prof,
Muadhu Dandavate mentioned about the
report of Rapgnath Misra Commission.
Although, you bad stated in the morning
that the report would be studied and I
fully remember that a pumber of hon.
leaders from the Opposition had made a,
request to the Prime Minister in this
regard. While doing so, they had only
one feeling that why did communal feeling -
flare up suddenly in our country and
people were Kkilled for petty things. We
want that every issue in this regard should
be discussed judiciously., The Action
Taken Reports are also appended 1o the
recommendations of the Commission,

[English]

Most of the recommendations of the
Commissions have been implemented or
are being implemented. Therefore, on
the part of the Government there is no
hesitation, whatsoever, and we want that
whatever the Commission has said, we
must see that it is implemented so that in
future such a tragedy does not happen,
It is with this spirit that we have come to
the House and I am sure the hon. Mem-
mers will keep this thing in mind at the
time when you kindly allow the discussion.

With these words I express my thanks
to all the hon. Members who have given
their deep thoughts and their considera-
tions we will take note of and I will defi-
nitely see that the whole House stands
today at this hour—the whole }ouse
stands—united, in supporting Shri Surjeet
Singh Barnala who bas come clearly for
the unity and integrity of the country.

AN HON. MEMBER : Can we get a
copy of the report ?
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MR. SPEAKER : Some copies are kept
in the Library. You can get from thkere.

18.36 brs,
BUSINESS ADVISORY COMMITTEE
{ English)
Thirty-third Report

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY

AFFAIRS (SHRIMATI SHEILA
DIKSHIT) : I beg to present the Thirty-
third Report of the Business Advisory
Committee. '

16..37 hrs

The Lok Sabha then adjourned till Eleven
of the Clock on Wednesday. February 25,
1587 [Phalguna 6, I 08 (Saka).
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